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INTRODUCTION 

I, the Chairman of the Estimates Committee, having been autho-
rued by the Committee present this Hundred and Thirtieth Report 
of the Estimates Committee on the Action Taken by Government on 
the recommendations contained in the Ninetieth Report of the Esti-
mates Committee (Fourth Lok Sabha) on the Ministry of Tourism 
.and Civil Aviation-Department of Tourism. 

2. The Ninetieth Report was presented to the Lok Sabha on the 
16th May, 1969. Government furnished their replies indicating the 
.Action taken on the recommendations contained in this Report bet-
ween 3rd January, 1970 and 5th February, 1970. The replies were 

.examined by the Study Group 'E' of the Estimates Committee at 
their sitting held on the 26th August, 1970. The draft Report was 
adopbed by the Committee on the 2nd September, 1970. 

3. The Report has been divided into the following Chapters:-
1. Report. ., 

II. Recommendations which have been accepted by tlle Govern-
ment. 

III. Recommendations which the Committee do not desire to 
pursue in view of Government's reply. 

IV. Recommendations in respect of which replies have not been 
accepted by the Committee. 

4. An analysis of the action taken by Government on the recom-
mendations contained in the Ninetieth Report of the Estimates Com-
mittee (Fourth Lok Sabha) is given in Appendix. It would be 
'Observed therefrom that out of 99 recommendations made in the 
!teport, 87 recommendations i.e., 88 per cent, have been accepted by 
Government and the Committee do not desire to pursue 10 recom-
mendations i.e., 10 per cent, in view of Government's reply. Replies. 
of Government in respect of the remaining 2 recommendations, i.e .• 

"'2 per cent, have not been accepted by the Committee. 

NEW DELHI; 
:September 11, 1970. 
J3hadr1l20, 1892 (Saka) .. 

(vii) 

M. THIRUMALA RAO. 
Chairman, 

Estimates Committee.. 



CHAPTER I 
REPORT 

Print:ng and designing of Tourist Literature 

Reeommen"tion (Serial No. 19, para, 3.66) 

The Committee had in para 3.66 of their 90th Report on the 
Ministry of Tourism and Civil Aviation-Department of Tourism 
noted that there was no adequate arrangement to supervise, control 
and check the printing and designing of tourist literature as 81 

result of which many publications tended to be bulky, expensive 
to mail with, too many varieties were added haphazardly and there 
was not enough demand for all of them. The Committee had also 
noted that the material appearing in the printed publications was 
not uptodate and there was no agency at the Headquarters to com-
pile and scrutinise on systematic basiS the factual information. 

With a view to rationalise the basis of the printed publicity the 
Committee had suggested that the investment of money in printing 
tourist literature should be properly examined and got approved 
by the Secreening Committee of experts with instructions: 

(1) to suggest the number of publications to be printed, and-
whether it is _ absolutely essential to bring out the publi-
cations. 

(2) to approve the design, layout, size, colour, page manus--
cript, finished art work, transparencies and black and 
white photographs for each job. 

(3) to suggest textual contents. 
(4) to fix the date line of publications so as to avoid delays 

in printing and to avoid the publication becoming out 
of date. 

(5) to suggest periodicity of publications and to approve the 
printers so as to avoid printing bottlenecks. 

(6) to deal with advertisements etc. 

The Committee had also desired the Government to evolve a scienti-
fic method for collection, compilation and dissemination of uptodate 
tourist information. 

2. In their reply Government have stated that informal consul-
tations are held periodically between the representatives of the-
Department of Tourism and the India Tourism Development 
Corporation with experts called in from reputed agencies whenever-
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necessary. Every possible effort is being made to ensure that 
publicity literature is market-oriented. As the market is primarily 
overseas and as its characteristics are continuously changing, a 
Committee of local experts to screen publicity literature may not 
serve a very useful purpose. What is more essential is continuous 
'feed back and de-briefing so that the Department is kept aware 
of the changing needs of the market from time to time. For 
collection, compilation, dissemination of uptodate to'..lrist informa-
tion, action has already been initiated and a Research Officer 
appointed in the Publicity Section. He will prepare a concrete 
plan to ensure systematisation in this field. 

3. The CommittCie are of the view that the appointment of a 
Research Officer in the Department to look after the publicity work 
'Woul4 hardly meet the requirements. They reiterate their earlier 
recommendation that the Department should have a Screening Com-
mittee of Experts consisting inter alia of non-officials like represen-
-tatives of Travel Agents, Publicity and Printing Experts, Artists ete., 
1o~ evaluating the tourist literature, suggesting improvement therein 
'and projecting new publicity literature. 

Development of Amarnath and Vaishnu Devi in Jammu & Kashmir 
and Badrinath and Kedarnath in U.P. as pilgrim centres of 

major tourist attraction 

Recommendation (Serial No. 89, Para, 9.62) 

4. The Committee had, in para 9.62 of their 90th Report on the 
Ministry of Tourism and Civil Aviation-Department of Tourism 
drawn the attention of the Government to the fact that Amarnath, 
Vaishnu Devi· in Jammu and Kashmir and Badrinath and Kedar-
nath in Uttar Pradesh are places which are visited every year by a 
very large number of pilgrims. As these shrines are situated in 
out-of-the-way places in the Himalayas the journey is not only . 
difficult but hazardous and there are complaints of shortage of 
-accommodation and other d'fficulties en-route. In view of their 
national importance and w;th a view to developing these as pilgrim 
centres of major tourist attraction, the Committee would like the 
Oovernment to examine the feasibility of including these centres in 
the Part I Scheme to ensure easy flow of tourist traffic to these 
parts thus strengthening the fabric of national unity. 

5. In their reply Government have pointed out that in addition 
to the Amarnath, Vaisbnu Devi, Badrinath and Kedarnath, there 
-are many other pilgrim centres of national importance. The 
Department is aware that these centres are visited by a large number 
of pilgrims every year so that adequate accommodation and other 
tourist amenities are necessary. The likely cost will, however, be 
very considerable. It will only be possible to include such schemes 
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in Part I, if substantial additional funds are made available in the 
IV Plan. State Governments and the local bodies concerned would 
be requested to improve the facilities to the extent possible. 

6. The reply given by the Government is not at all convincing. 
'The plea put forward by Government about the shortage of funds 
is Lot at all tenable specially when Government are spending huge 
amount on uneconomic schemes. Places like Amarnath and 
Vaishnu Devi in Jammu and Kashmir and Badrinath and Kedar-
nath in U.P. are places which are visited every year by a very 
large number of pilgrims from all corners of India and are also 
places of national importance. The Committee reiterate their 
earlier recommendation that with a view to develop these places 
as pilgrim centres of major tourist attractions and to ensure easy 
flow of tourists traffic to these places, Government should examine 
the feasibility of including these centres in the Part I Scheme. 



CHAPTER n 
RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY 

GOVERNMENT 

Recommendation (Serial No.1, Para: 1.16) 

The Committee note that the first conscious and organised effort 
to promote tourism in India was made in 1945 when Government 
set up the Sargent Committee which made various recommendations 
for the development of tourist traffic. In pursuance of the recom-
mendation of the Sargent Committee a separate Tourist Traffic 
Branch was created in the Ministry of Transport in 1949 to pay 
whole time attention to the development of tourism. Since then 
there has, no doubt, been a growing appreciation of the importance 
of tourism by Government. The Report of the Ad Hoc Committee 
on Touiism set up in 1963 can be considered a landmark in the 
history of development of tourism in the country. 

International Tourism has made tremendous strides after the 
Second World War, Tourism is now recognised the world over as 
an industry unprecedented in scope and dimension. Many nations 
in the post-war period have made considerable economic progress 
by developing tourism. The Committee note that India started 
later than most of the developed countries of the West in her tourist 
promotional efforts and hence the progress made has been limited. 
'The Committee feel that in order to catch up with the progress 
achieved by other countries and achieve a breakthrough in the 
field of tourism, it is imperative that an awareness is created 
among the general public of the great importance of tourism in 
the economic life of the people at large. The need to popularise 
tourism and to bring home to the common man its true significance 
cannot be overemphasized. The Committee trusts that no efforts 
will be spared by Government in exploring the tremendous poten-
tialities tourism provides. 

Reply of Government 

The Committee's views on the importance of tourism have in 
practice been acknowledged by the creation of a separate Ministry 
of Tourism & Civil Aviation. Thus the basic acceptance of the 
importance of tourism is already a fact. Perhaps, the essential 
problem of tourism in India is that its development in our environ-
ments is as much, if not more a sociological and socio-economic 
rather than an administrative problem. Many of the sorial attitudes 

4 
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run directly counter to the behaviour pattern and traditions of the 
pleasure-seeking holiday making tourist. Therefore, it necessitates 
greater concentration on a limit market of more serious information 
.and knowledge seeking elements. Even in this group, restrictions 
<>n food and diet on recreation and entertainment and the ever 
present socio-economic problems of poverty and deprivations intro-
duce an element of what has been descnoed as 'Cultural shock'. 
It is extremely difficult to find a plan of presentation which prepares 
for this without appearing to under-value the true significance of 
<>ur country. 

Apart from this, the major obstacles to rapid deVelopment of 
tourism flow from factors as varied as visa requirements and limi-
tations on foreign collaboration, import facilities and special tourist 
discounts which were made available in many neighbouring coun-
tries, a long time ago are now being gradually removed in this 
country. These and other similar matters are being examined in 
detail with the objective of improving the overall climate for 
development. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL.I(51}/ 
68, Dt. 3-1-1970]. 

Recommendation (Serial No.2, Para: 1.31) 

The Committee note that there was nO' separate provision for the 
development of tourism in the First Five Year Plan. They are 
-concerned to observe that there have been heavy shortfall in 
€xpenditure on development on tourism during the Second and 
"Third Plan periods both in the Cen.tral and State Sectors. Out of 
a total provision of Rs. 336.38 lakhs and Rs. 800 lakhs in both sec-
tors, the extent of shortfall was of the order of &. 115 l~hs and 
Rs. 289.55 lakhs respectively i.e. about 34 per cent and 37.4 per 
cent during the two plan periods. In the Central Sector the short-
'fall amounted to Rs. 71 lakhs and Rs. 204.88· lakhs and in the State 
Sector to Rs. 44 lakhs and Rs. 84.67 lakhs respeCtively. The expen-
diture on Part I schemes which are Wholly financed and executed 
by the Centre was Rs. 37.46 lakhs out of a provision of Rs. 83.50 
lakhs during Second Plan and Rs. 97.41 lakhs out of a provision of 
Es. 292 lakhs during the Third Plan period. Thus the percentage 
of utilisation of funds on Part I sclu!mes whieh was about 51 pet 
cent during the Third Plan. It is also significant to note that out 
(If 193 schemes proposed to be completed during the Second Plan, 
(lnly 87 were completed during that period. The position of utilisa-
tion of funds has not improved subsequently i.e. during 1966-67, 
1967-68 and 1968-69. The Committee are very much perturbed at 
the non-utilisation of funds in this vital sector during the succes-
sive plan periods as this has affected adversely the provision of 
much needed facilities for the tourists in the country. They are 
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unable to appreciate why the factors which unpeded the utilisation 
of funds during the Second Plan were not identified and remedied 
well in time so as to enable full utilisation of funds during the Third 
Plan period and thereafter. It clearly indicates that during all 
these years, development of tourism so vital for the economy of the 
country was not given the priority and importance that it deserved~ 

Reply of Government 

Shortfalls in expenditure during the two Plan periods and sub-
sequent 3 years took place because the organisation to implement 
the schemes was totally inadequate. The Department continues to 
face this difficulty but steps are now being taken to ascertain the 
best organisational and staff needs of the Department charged with 
the responsibility for developing the Tourist Industry. A study of 
the work and methods in the Department has 'been entrusted to 
the Indian Institute of Public Administration and it is hoped that 
the recommendations made in this study when accepted by Govern-
ment will provide a sound organisational base for the implementa-
tion of tourism schemes. In schemes involving construction, it is 
proposed to take the help of private architects to ensure quality of 
design and proper quick implementation. 

Every effort is being made to ensure that there will be no short--
falls in the expenditure during the 4th Plan period. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)/ 
68, Dt. 3-1-1970]. 

Recommendation (Serial No.3, Para: .1.32) 

The Committee note that the total Dutlay for development of 
tourism during the Fourth Five Year Plan has been reduced from 
Rs. 40.35 crores to Rs. 25 crores by the Planning Commission. The-
Committee would therefore like Government to ensure that this 
financial provision is fully utilised on judiciously selected schemes 
which would help in attracting the largest number of tourists in the 
country. These schemes should be formulated after detailed scrutiny 
in the light of past experience and should be executed expeditiously. 
The Committee are informed that at present a UNESCO expert is-
going round the country to conduct a survey of tourist potentialities-
and to advise the Government on the development schemes to be-
taken up during the Fourth Plan period and that he would submit 
his report shortly. The Committee urge that expeditious measures-
should be taken to finalise tlie tourism development schemes to be 
taken up during the Fourth Plan period in the light of the expert's 
report so that work on the schemes could be started without loss or 
time. 
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Reply of Governmeni 

The views of the Committee reflect the now-accepted require-
ment of the Department. A detailed plan has already been prepared' 
in outline but since we have to cater for the special requirements of 
foreign tourists, foreign experts are being consulted. A team of" 
West German consultants are already examining the areas whereby" 
latest technical advice can be applied. A UNDP team is expected 
to spend 6 weeks in India shortly for an overall survey. The report 
of the UNESCO Expert who visited India recently is still awaited. 
However, the schemes included in the "Fourth Five Year Plan will" 
he revised as considered necessary in light of this report, and the' 
recommendations of the other expert bodies. 

[Ministry cf Tourism & Civil Aviation O.M. No. 1-TPL.T(51)F 
68, nt. 3-1-1970]. 

Recommendation (Serial No.4, Para: 1.33) 

The Committee further recommend that corrective measures 10-
streamline the procedures and the working of the Department of-
Tourism should be taken up so that the factors which hampered the-
progress of schemes during the Second and Third Plan periods are" 
eliminated. 

Reply of Government 

The views of the Committee have been noted. The Indian Insti-" 
tute of Public Administration has conducted a detailed study of the-
procedures and working of the Department of Tourism. On receipt" 
of their report, which is under preparation, appropriate measures" 
will be taken to ensure functional efficiency. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.T(51)/" 
68, Dt. 3-1-1970]_ 

Recommendation (Serial No.6, Para: 2.5) 

The Committee are glad that the Tourist Development Council" 
has been evolved and set up as the principal advisory body for the" 
promotion and development of tourism at the national level. They" 
consider that the association of Ministers in-charge of tourism in the 
States as Members of the Council is an ideal all'rangement as the' 
States have a vital role to play in the development and pro-
motion of tourism in the country. The Committee trust that the-
recommendations of this high powered body which meets only once 
a year, are processed and implemented expeditiously. 
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Reply of Government 

The Tourist Development Council is an advisory body. So far as 
Department of Tourism is concerned, every effort is made to process 
.and implement the recommendations of the Council A£ regards 
-other Departments and State Governments, they are requested from 
time to time to implement the recommendations but the pace of 
implementation is not as satisfactory as it should be. 

Some of the measures that have been taken for better implemen-
-tation of the Council's recommendations are:-

(i) State Governments have been urged to create separate 
Directorates of Tourism so that responsibility for imple-
mentation could be pin-pointed. At present, there are 
separate Directorates of Tourism in 9 StatesjUnion Terri-
tories. 

(ii) States have also been requested to set up Tourist Deve-
lopment Committees comprising officials and non-officials, 
so as to create a favourable climate for the development 
of tourism. These Committees have been asked to review 
periodically the progress of implementation within their 
jurisdiction. Tourist Development Committees have al-
ready been formed in 5 States\Union Territories. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.T(51)j 
68, Dt. 3-1-1970]. 

Recommendation (Serial No.1, Para: 2.20) 

The Committee welcome the creation of a separate Ministry of 
"Tourism and Civil Aviation und'Cr the charge of a Cabinet Minister. 
'They note the achievements of the Ministry since its inception about 
two years ago. The Committee, however, feel that Government has 
not yet realised fully the importance of tourism as is evident from 
the fact that· the Department of Tourism has not even today an 
adequate organisational set-up to attend to the basic functions of 
developing tourism. The Committee would like it to be reali&ed 
-that the need of the hour is to create a strong tourism consciousness 
at all levels in the Central as well as State Governments, local ad-
ministrations, the business community _~nd the general public and 
for this purpose an effective and efficient organisation at the Centre 
has to be built tqJ, so as to formu}ata well thought out proposals and 
policies for the development of tourism in the country and coordi-
_nation and liaison with the State Government.s. The Committee 
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would also like the Government to ensure that people of right calibre 
are selected to man the Department of Tourism, which has to per-
form predominantly commercial functions, as the efficiency of an 
organisation depends' largely on its· staff and structural soundness. 
'The Committee suggest that Government should approach the Insti-
tute of Public Administration to give its Report about the organi-
sational get-up of the Department of Tourism early so that steps 
could be taken to re-organise the Department, if necessary. 

Reply of Government 

The Institute of Public Administration are currently carrying 
out the examination of this Department. Necessary action will be 
taken on receipt of the Report. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL.I,(51)/ 
68, Dt. 3-1-1970]. 

Recommendation (Serial No.8, Para: 2.28) 

The Committee feel that since the State Governments are mainly 
responsibI'2 for the development of tourism in their areas, it is but 
natural that the main effort to provide facilities for the development 
of tourism have to be made by them and it is for them to strengthen 
their organisation at various places of tourist interest in their 
reg'on. The Committee, however, consider that the Central Depart-
ment of Tourism should ma'ntain closest liaison and coordination 
with the State Governments regarding the various schames of 
tourism developments arrival of foreign and inter-State tourists, 
etc. and for this purpose it would be advantageous if Central Tourist 
Offices are located in the State Capitals in close proximity of the 
State Department of Tourism. Such an arrangement would also 
belp in making the State Governments more tourist-minded, and 
thus in accelerating and expediting the development of tourism by 
them. 

Reply of Government 

These observations will be kept in view while deciding the loca-
tion of Central Tourist Offices which may be set up in the States in 
the future and whenever there is a possibility of shifting the exist-
ing ones from the present locations. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I,(51)/ 
68, Dt. 3-1-1970]. 

2089 LS-2. 
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Recommendation (Serial No.9, Para: 2.35) 

The Committee note that the Department of Tourism is at 
pre~ent maint3ining Tourist Offices at New York, Chicago, San 
Francisco, Toronto, London, Paris, Frankfurt, Sydney and Tokyo 
and that a Tourist Office has been sanctioned for Mexico. They 
also understand that the Department of Tourism has entered into· 
an agreement with Air-India for dovetailing joint promotronal acti-
vities in continental Europe (excluding U.K.) for a period of one 
year with effect from 1st July, 1968. So far as the establishment 
of additional Tourist Offices abroad is concerned, the Committee· 
recommend that this should be considered only after the results of 
joint promotional effort with Air India are fully known. Mean--
while endeavours should be made to man the present Offices pro-
perly with suitable persons so as to make them more business-like. 

Reply of Government 

These observations have been noted aond will be kept in "Iriew-
while formulating proposals for setting up new tourist offices 
overseas_ 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)f 
68 Dt. 3-1-1970] ~ 

Recommendation (Serial No. to, Para: 2.(4) 

The Committee are not satisfied with the way in which some of 
the ancient monuments are being maintained. Apart from the im-
portance of properly maintaining these monuments from the tourist 
point of view, the Committee would like to impress upon the Gov-
ernment the importance of properly preserving and maintaining 
these monuments from the cultural and historical point of view as· 
these monuments depict India's hoary past and are of immense value 
to the posterity. 

Reply of Government 

A copy of the recommendation has been forwarded to Director 
General, Archaeological Survey of India, for n ,:,cessary action, but: 
the Department will keep in close touch with their plans, and try 
to co-ordinate its efforts with the Director General Archaeology_ 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL.I(51){ 
68 Dt. 3-1-1970]~ 
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Recommendation (Serial No. 11, Para, 2.(5) 

So far as the question of transfer of some of the functions of 
Archaeological Survey of India to the Department of Tourism is 
concerned, the Committee appreciate ~he anxiety of the Department 
of Tourism regarding the proper maintenance of our ancient monu· 
ments which are the main attraction and base of Indian tourism. 
Neverthele~s they feel that time is' not yet ripe to do so in view of 
the fact that the organisational set-up of the Department of Tourism 
is inadequate even to perform its own basic functions. This ques-
tion may be considered later when the Department of Tourism is 
fully reorganised and is in a position to shoulder additional responsi· 
bilities. 

For the present, the Committee would like the Department of 
Tourism to work in close collaboration with the Archaeological 
Survey of India and the State Government who are responsible for 
proper maintenance and preservation of the ancient monuments, 
and approach roads. 

Reply of Government 

The views of the Committee have been noted. The Department 
is already working in close collaboration with the Archaeological 
Survey of India, and the State Governments. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.l(51)/ 
68, Dt. 3-1-1970]. 

Recommendation (Serial No. 12, Para: 2.55) 

The Committee note that with the exception of four States viz. 
Bihar, Jammu and Kashmir, Rajasthan and West Bengal, none of 
the other States have as yet established full-dledged Tourist Direc-
torates. This seems' to indicate that many States have not yet fully 
appreciated the importance of tourism and the potentialities of 
economic benefits that it brings to the Sta·tes and the country as a 
whole. The Committee need hardly point out that tourism is essen-
tially a co-operative undertaking in which the State Governments, 
local bodies, corporations, municipalities, town committees, various 
sectors of travel trade as well as the general public have to join. 
In this task the State Governments have crucial role to play. The 
local bodies can be enthused for this work by the State Govern-
ments. The Committee therefore consider it essential that the State 
Governments have well-organised Tourb""t Directorates/Departments 
to look after various matters relating to development of tourism in 
their areas. The Committee would also like the Central Tourist 
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Department to involve the State Governments more and more in 
the various measures ad9pted for the development of tourism in the 
country. 

Reply of Government 

In addition to the four States mentioned above, five more, viz., 
Assam, Kerala, Madhya Pradesh, Maharashtra and Himachal 
Pradesh have separate Directorates of Tourism. Five States\Union 
Territories do not consider it worthwhile at this stage to have sepa-
rate organisations dealing with tourism. The recommendation of 
the Committee is being brought to the notiClC of .all State Govern-
ments\Union Territories. The Department of Tourism keeps the 
State Governments concerned fully involwd in the drawing up 
and implementation of tourism schemes located in the States\Union 
Territories' and is keen to develop increasing collaboration with 
them. In this connection, copy of a resolution passed at the instance 
of the Department of Tourism in the XIII meeting of the TDC held 
in Darjeeling in October,1959 is enclosed. 

[Ministry of Tourism and Civil Aviation O.M. No. 1-TPLI(51)\68, 
dated 3-1-1970]. 

Recommendation (Serial No. 13, Para: 3.6) 

The Committee realise the need for a vigorous promotional 
approach abroad, if we were not to lag behind others in the 
race for attracting overseas tourists to India. The problem 
is to present to the world a new ima'ge of India and to counter-
act the adverse image crea~d due to reports of famines, floods and 
other difficulties in India. In our publicity campaign, stress should 
be laid on the low cost of travel within India and on highlighting 
the positive aspects, the beautiful natural scenery, our monuments 
and the fact that the people in this country have colourful festivals, 
songs, music, drama and dance. Effort should be made to proj ect a 
composite image of the country and for this purpose the Depart-
ment should use the media of Press, Radio and Television, Travel 
Agents and TraV'<!l Writers. The diplomatic missions abroad should 
also be approached to assist in producing special tourist literature 
for various parts of the world in different languages in order that 
the country's image gets projected abroad. The Committee suggest 
that publiCity campaign should be intensified with the object of 
tapping new markets hitherto neglected e.g. South East Asia which 
has close cultural affinities with India and some of the oil rich areas 
of the Middle East. 
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Reply of Govern.tnent 

The recommendation of the Committee on projecting a composite 
jmage of Tndia highlighting the positive aspects and the low cost of 
travel in India in order to counteract the adverse image created due 
to reports' on famines, flood, etc. is already being implemented. 
However, the emphasis now is on the marketing operation ~ince 
image building by itself will not yield substantial results unless 
followed up with direct contacts with the agencies to promote actual 
sale of tours to India. As for tapping new markets in South East 
Asia and Middle East, We are awaiting the outcome of a proposal 
made by the South Asia Travel Commission for promoting tourism 
within the South Asian reg;on. Meanwhile, literature in Arabic 
has been distributed in the Middle East through Air India and our 
Missions. An advertising campaign in Malaysia and Singapore has 
recently been started by our office in Tokyo which covers this area 
as.wel1. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)/ 
68, Dt. 3-1-1970]. 

Recommendation -<Serial No. 14, Para: 3.19) 

The Committee suggest that the quarterly progress reports on 
the activities of the Advertising and Public Relations Agencies 
received from Tourist Offices abroad should be carefully scrutinis-
ed in the Department of Tourism and any defect or defic:ency found 
in their working pointed out to them. In the opinion of the Com-
mittee it would be worth-while maintaining a record showing at 
a glance the respective achievement of each one of these AgenCies. 
At the same time, the publicity campaign being conducted by the 
Advertising and Public Relations Agencies should be evaluated at 
regular intervals so as to give guidance wherever necessary and to 
find out whether new measures could be adopted in the matter. 

Reply of Government 

Our Tourist Offices abroad maintain dose liaison with the adver-
tising agencies and supervise the implementation of the advertising 
programme which,is drawn up every:year. This programme along-
with the advertising strategy is scrutinised and assessed by the 
Department at the beginning of each financial year before allocat'ng 
funds. Any shortcomings found in this programme are pointed out 
to them. 
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Only the New York Office has a PR Agency and the Department 
has already advised the Tourist Office in New York to submit regu-
lar reports on the PR activities. Since however, advertising and 
P.R. work are highly specialised activities, the professional guidance 
and advice given by acknowledged experts in the field has to be 
given due consideration. The working of the advertising and 
PR agencies is reviewed regularly and where perfoi'mance is consi-
dered below the mark, the Tourist Office recommends change of the 
agency. In fact, in the last two years two agencies have been 
changed, one in Tokyo and one in Sydney. 

[Ministry of Tourism and Civil Aviation O.M. No. I-TPLI(51)168, 
dated 3-1-1970] 

Recommendation (Serial No. 15, Para: 3.36) 

The Committee are in agreement with the Department of Tour-
ism that the expenditure involved in the participation of fairs and 
exhibitions is not commensurate with the results achieved. They 
suggest that India should participate only in those fairs and exhibi-
tions where it is absolutely essential to do so in the commercial 
interest. 

Reply of Government 

Noted and accepted 

IMinistry of Tourism & Civil Aviation O.M. No. I-TPL.I (51) /68 
dated 3-1-1970.] 

Recommendations (Serial No. 16, Para: 3.49) 

The Committee are concerned to note that no positive efforts 
have so far been made to produce travel films for showing in motion 
picture theatres which are far more effective than the Television. 
The Committee also feel that the Government should encourage the 
writing of radio scripts for talks and programme on tourism direct-
ly related to day-to-day developments in the field of tourist activi-
ty. The Committee suggest that the Department of Tourism ~hould 
have close liaison with the Films Division, All India Radio and Press 
Information Bureau in the matter. 

Reply of Government 

The financial involvement in producing of travel films and their 
distribution in the commercial circuits abroad is beyond the rE:sour-
ces placed at the disposal of the Department. However, it may be 
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:stated that it is the policy of the Department to encourage outside 
.agencies to produce films of touristic interest on India. In pursu-
.ance of this policy, the Department extended all facilities to a pro-
ducer from New York for his million dollar film project which is 
likely to be distributed either through MGM or Warner Brothers 
next year. The Department has recently distributed several docu-
mentary films produced by the Films Division and other private 
:agencies to our overseas offices. Action has been initiated to pre-
pare a panel of writers for radio scripts, articles etc. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I (51) /68 
dated 3-1-1970.] 

Recommendations (Serial No. 17 & 18, Para: 3.55 & 3.56) 

3.55. The Committee feel that for a country of the size and popu-
lation of India, the allocation for advertising in India (i.e. Rs. 1.25 
lakhs in 1967-68 and Rs. 3 lakhs in 1968-69) is very meagre and totally 
.inadequate to make any serious impact. In view of the tremendous 
potentiality of tourism for economic development of the country and 
natinal prosperity it is imperative that public awareness of the possi-
bilities of tourism to further the country's welfare is created. 
·Tourism has to catch the public imaginaL on in ordp.r to secure the 
personal involvement and participation of the people in governmen-
tal efforts to promote tourism. The Committee therefore suggest 
that internal publicity through creative advertisements and public 
relations should be stepped up in order to stimUlate the interest of 
the people in tourism. It is only when people become tourist-
ntinded that domestic tourism can be built up and it is on the base 
-of domestic tourism that the edifice of international tourism can be 
;built up. It is the task of internal publicity to create basic aware-
ness and appreciation on the part of every individual of the benefits 
of tourism. In this context the Committee appreciate the publicity 
campaigns launched by the Department of Tourism during the last 
two years through the Press, namely, "Know your country ....... . 
lVIret your people", We are privileged we have India", "Tourism is 
·everybody's business" and the current "Courtesy campaign." 

3.56. The Committee are convinced that intelligent and creative 
'PubliCity within the country can prepare the ground and the proper 
climate for a coordinated and cooperative effort by all the parties 
-concerned, namely, the Union and State Governments, Municipal 
and Local Boards, Air India and lAC, India Tourism Development 
-Corporation, Hotelliers, Transport Operators, Shikar Outfitters and 
"Travel A«ents in the task of promotion and success of tourism. 
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They therefore urge that due importance should be given to internal 
publicity which has a key role to play in achieving the desired goal 
of tourist promotion. 

Reply of Government 

The Department notes that the Committee has appreciated the 
need for a concerted advertising campaign within the country to 
spread tourist consciousness and the efforts. bein~ mace by the De-
partment of Tourism in this direction. In pursuance of the recom-
mendation of the Estimates Committee the Department will ap-
proach Ministry of Finance to allocate more funds in the Revised 
Estimates for the carrent financial year and Budg(~t Estimates for 
next financial year. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I (51) /68 
dated 3-1-1970.) 

Recommendation (Serial No. 20, Para: 3.71) 

The Committee need hardly emphasise how very necessary it is 
to have trained and competent- personnel for designing and printing 
of publicity material especially for distribution abroad. It goes 
without saying that t~ tourist publicity material should be of the 
very best quality and the best artists, designers, writers', prin-
ters etc. available in the country should be engaged for its produc-
tion so that it does nbt suffer in comparison with what is put out by 
other countries. 

Reply of Government 

This recommendation of the Committee has already been im-
plemented and the results can be seen in the new publicity litera-
ture which is being produced. As this is a continuing process, em-
phasis is laid on constant improvement in all publicity material, 
with particular stress on its functional qualities to service actual 
needs of the market. 

[Ministry of Tourism & Civil Aviation O,M. No. 1-TPL.I (51) /68 
dated 3-1-1970.] 

Recommendation (Serial No. 21, Para: 3.72) 

The Committee are happy to note that the Director General of 
Archaeological Survey of India has now got the authority to get his 
publication~ printed by quality printers of his choice. They hope 
that in futUre tourists will have no difficulty in getting televant 
'Publications concerning historical monuments of tourist importance 
for whose publication the Archaeological Survey is responsible. 
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Reply of Government 

The Archaeological Survey of India is taking active action for 
the printing of publications of tourist importance ('oncerning histo-
rical monuments. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I (51) /68 
dated 3-1-1970.] 

Recommendation (Serial No.2%, Para: 3.78) 

The Committee feel that there is scope for greater coordination 
between the Department of Tourism ,-,T':~ t~'" Slate Government in 
bringing out the tourist literature a~d f-+: .. ~. May be that the 
State Tourist Officers are not aware oi the s~rvices offered by 
I.T.D.C. which can be availed of by State Governments. The Com-
mittee desire that the arrangements regarding printing of tourist 
literature should be made known to all State Governments and also 
discussed at the Regional meetings of Tourist Officers held once in 
a year. 

Reply of Government 

Action on this recommendation as far as the Depal"tment of Tour-
ism is concerned has already been taken. The State Governments 
have been informed of the services offered by the India Tourism 
Development Corporation. This Department's publicity programme 
is circulated to all State Governments in case they want to place 
their orders with the ITDC. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I (51) /68 
dated 3-1-1970.] 

Recommendation (Serial No. 23, Para: 3.81) 

The Committee note that the shifting of the Distribution Section 
to Faridabad has resulted in lack of a proper liaison and coordina-
tion between the publicity and the distribution section. In view 
of tile continuing difficulty arising out of the existing arrangements, 
the Committee would like the alternative proposals contemplated 
by the Department to run the Distribution side on a commercial 
basis to be finalised early and given a trial, so as to ensure prompt 
and efficient despatch of tourist literature. 



18 

Reply of Government 

Action on this recommendation has already been initiated. The 
Department invited and has received proposals for entrusting the 
-<>peration of warehousing and distribution to a commercial firm in 
Bombay. The economics of the proposal whicn have been worked 
· out are now under consideration of Government. 

[Ministry of Tourism and Civil Aviation O.M. No. 1-TPLI(51)!68, 
dated 3-1-1970]. 

Reeommendation (Serial No. 24, Para: 4.13) 

The Committee recognise that the visa requirements laid down 
by the Government of India are necessarily influenced by conside-
:ration of broad policy involving relations which other countries on 
-the one hand and internal security, law and order on the other. At 
the same time, it has also to be remembered that a liberal policy 
pursued in granting visas to tourists is a pre-disposing factor for 

· promoting tourist traffic_ The Committee therefore are of the view 
-that since all tourist conscious countries of the Western Europe, 
including Bulgaria and Yugoslavia and Japan, Iran, Hong Kong, 

-Pakistan and Singapore in Asia have waived all visa requirements 
-for nationals of other countries for a certain specified length of 
-time, it is high time that the Government undertake a review of 
-the visa requirements with a view to their liberalisation, ('onsistent 
-with the security aspect. 

Reply of Government 

Being convinced of the desirability of discarding visas in the 
-interest of tourist promotion, the Department of Tourism has been 
pressing for liberalisation of the policy relating to the grant of 

-visas. 

,Effective 1st July 1969, the Government of India has abolished 
· visa requirements for visits up to 90 days on bilateral basis with 
Derunark, Norway, Sweden and Finland. The nationals of these 
countries, holding valid national passports, are now free to enter 
India at any authorised border-crossing. Negotiations for similar 
_bilateral agreements with certain other countries are being carried 
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>on by the Ministry of External Affairs. The Home Ministry how-
,-ever has some reservations and there seem to be limited chances of 
any really competitive liberalisation measures. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I (51) /68 
d~ted 3-1-1970.] 

Recommendation (Serial No. 26, Para: 4.17) 

The Committee are not at all satisfied with the existing arrange-
ments obtaining in regard to extension of visas. They would there-
fore recommend that suitable measure should be devised to ensure 
that least inconvenience is caused to tourist in getting extension and 
renewal of visas. 

Reply of Government 

The Ministry of Home Affairs who have been consulted in the 
matter have expressed the view that the extension of visas has al-
ready been simplified to the extent possible by empowering certain 
'Central and State G'Overnment officials to grant shert extensions. 
'That Ministry will examine the matter further if the nature of 
-inconvenience sought to be removed is specified. This is being 
.analysed and further action will be taken. 

[Ministry of Tourism & Civil Aviatien O.M. No. 1-TPL.I (51) /68 
dated 3-1-1970.] 

Recommendation (Serial No. 27, Para: 4.20) 

The Committee are glad that the question of streamlining and 
,.simplifying the frentier fermalities is engaging the attention of a 
:High Level Committee. They hepe that the High Level Committee 
'would finalise their recommndations speedily so as t'O enable the 
'Government te evolve a simpler precedure in regard te frentier 
:formalities. 

Reply of Government 

The D.G.C.A. with whom the matter was taken up has furnished 
Ithe follewing infermati'On: 

"The High-Power Cemmittee has So far been able to simplify 
the procedure t'O a large extent. It has been accepted in 
principle te de aW3y wit~1 separate He31th Fo"ms. The 
questions in the Health Form in a simplified forms are 
being incorporated in the revised EID Card. The revised 



EID Card would also help the introduction of a S-Chan-
nel system of examination of arnvmg passengers-a. 
system that would greatly facilitate quick and easy clea-
rance of tourists. The Gate. Pass presently being used by 
the Customs would also be eliminated with the introduc-
tion . of this system. Simplification of "frontier forma-
lities" is directly connected with technological advances 
in the field of aviation and it means balancing of conflict-
ing interests. It is therefore a continuous process." 

[Ministry of Tourism & Civil Aviation a.M. No. 1-TPL.I(51)/ 
68, Dt. 3-1-1970]. 

Recommendation (Serial No. 28, Para: 4.26) 

The Committee note the relaxations permitted to the tourist 
traffic in regard to the custom restrictions. The Committee also 
note the various suggestions made by the Jha Committee for simpli-
fication of the procedure and liberalizat:on of rules so as to obviate 
the difficulties experiencd by foreign tourists. They hope that the 
position in this regard is being kept under constant review So a 3 t J 

keep pace with the changing tourist habits, tastes, etc. 

Reply of Government 

The Department of Tourism maintains a close laision with the 
Customs and Immigration authorities with a view to liberalizing 
the rules. The concessions introduced during 'International Tourist 
Year 1967' have. been largely continued, but much more needs to 
be done if we are to keep pace with the revolutionary change tak-
ing place in world transportation. 

[Ministry of Tourism & Civil Aviation a.M. No. 1-TPL.I (51) / 
68, Dt. 3-1-1970]. 

Recommendation (Serial No. 29, Para: 4.27) 

The Committee further suggest that the desirability of allowing 
the facility of unaccompanied baggage clearance round the. clock on 
all days including Sundays and holidays at all the international 
.airports may be examined. 

1 . 

Reply of Government 

The recommendation has been noted for implementation. 

[Ministry of Tourism & Civil Aviation a.M. No. 1-TPL.I(51)/ 
68, Dt. 3-1-1970]. 
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Reeommendation (Serial No. 30 •. para: 5.5) 

The Committee consider the appointment of Tata Committee. to 
Examine the requirements of the four international airports, namely 
Delhi, Bombay, Calcutta and Madras in the context of their present 
,as well as prospective requirements and technological advancement 
during the next decade a timely step in the right direction. They 
are glad to note that necessary measures to implement the recom-
mendations made in the said Committee's interim report have been 
taken or already under way. They have no doubt that expeditious 
action would be taken to consider and implement the other recom-
mendations of the Tata Committee contained in their final report 
laid on the Table of Lok Sabha on the 24th April, 1969. 

Reply of Government 

The interim modifications to the existing terminal buildings at 
the four international airports, viz. Delhi, Bombay, Calcutta and 
Madras (including modifications to the new international terminal 
building nearing completion at Calcutta) pending the construct:on 
of new terminal complexes at Delhi (both domestic and inter-
national) Bombay (international only), Madras (domestic and inter-
national) and Calcutta (domestic only), have been sanctioned by 
Government and the works are being accorded high priority for 
execution. As regards the other recommendations contained in the 
final report, action is in hand. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL.I(51)/ 
68, Dt. 3-1-1970]. 

Recommendation (Serial No. 31, Para: 5.6) 

The Committee would also like to suggest that in order to 
achieve high standards of efficiency at the airports, the building 
complex should be plannd in such a manner as to provide adequate 
facilities such as rest rooms and residential accommodation in the 
vicinity of the airport for the customs, police, health staff who have 
to be on duty at odd hours. 

Reply of Government 

The requirements listed in this para of the Committee's recom-
mendations will be taken. into account while planning the new 
terminal complexes. Requirements of land for residential accom-
modation that may be built by other Departments will also be kept 
in view. 

[MinisJ;nr.Q~ f?Yz;i~. & q~l .. i\v. iation O.M. No. I-TPL.I (51) / 
t' At<! L i ~ " ; c· . "'" R' 68, Dt. 3-1-1970]. 
(J,it" , . v :;'(-, 
Ct ,~ " ~ . ~AiJoa 
A(w 33 BO.?."Q.> 
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Recommendation (Serial No. 32, Para: 5.10) 

The Committee are distressed to note that there is Dot pro~r or 
adequate supervision and management of the transit lounges, tele-
phone facilities, serving of drinks and refreshments, restaurants .. 
V.I.P. Rooms etc. at the airports. They understand that complaints, 
are not attended to properly and sometimes not even the complaints 
books or suggestion books are made available. The Committee re-
commend that a small team should be constituted by Government to-
go into the whole administrative structure of the airports and to-
suggest remedial measures for the present deficiencies. The team 
may inter aUa examine the follOWing matters: 

(i) Present system of awards of contracts for airport restau-
rants; 

(ii) Schedule of rates for international airports restaurants;. 
and 

(iii) need for separate restaurants and cafeteria, preferably 
run by the Tea BoardjCoffee Board, to make available 
light refreshments at reasonable rates for people of mid-
dle and lower income group. 

Reply of Government 

The operational requirements of the international and domestie 
aerodromes have recently been examined by International Airports 
Committee under the Chairmanship of Shri J.R.D. Tata and the 
Aerodromes Planning Group, an Internal Committee under the 
Chairmanship of Joint Secretary in this Ministry respectively and 
development works are being planned in pursuance of these recom-
mendations to the extent the resources available to the Civil Avia-
tion Department during the Fourth Plan permit. rfhe position in 
regard to the specific points raised by the Committee is as follows:-

(i) Pres.ent system of award of contracts for airport restaurants: 

The system of award of contracts of the four international air-
ports was examined by an ad hoc Committee consisting of the repre-
sentatives of the Civil Aviation Department, the administrative 
Ministry and the associated Finance in 1966 and the catering con-
tracts at the four international airports were awarded for the period 
from 1-3-1967 to 31-12-1971 on payment of the standard rent of the 
premises plus certain percentages on gross sales on the basis of 
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competitive quota·tions. This question is, however, under review-
with a view to effect improvements in the catering arrangements at, 
the airports, both international and domestic. 

(ii) Schedule of rates for international airport restaurants: 

(iii) Need for separate restaurants and .cafetaria, preferably run 
by the Tea Board I Coffee Board, to make available light 
refreshments at reasonable rates for people of lower and 
middle income groups: 

The schedule of rates to be charged at the international airport-
restaurants are required to be got approved by the Civil Aviation-
Department. These rates are revised from time to time. 

Where possible, a separate and comparatively cheaper restaurant. 
is provided. Where such a separate establishment cannot be pro-
vided for various reasons arrangements are made with the main 
catering contractor to provide snacks and beverages at counters-
located away from the main restaurant at lower rates. 

The question of providing coffee, tea snacks by CoffeeJTea Board-
is engaging the attention of the Department. 

[Ministry of Tourism and Civil Aviation O.M. No. 1-TPL5(51)168 
dated 3-1-1970]. 

Reeommendation (Serial No. 33, Para: 5.15) 

The Committee feel that it would be advantageous if specially 
trained Tourist Reception Officers are posted at all important air-
ports to receive and guide the visitors. They note that a beginning 
is being made in this direction at Palam Airport. The committee 
recommend that in the light of experience gained with regard to the 
experiment at PaJ.am, the question of extending it to other important 
airports may be examined. 

Reply of Government 

In accordance with the approved scheme, 8 Lady Receptionists 
have been recruited for the Welcome Service Counter to be operat-
ed round the clock at Delhi (Palam) Airport. All the Receptionists-
joined duty by 29-7-1969. Besides general training in the Tourist 
Office, they have been imparted training, alongwith Tourist Guides, 
Travel Agencies Staff, Hotel Receptionists etc. in the specialised 
short-term Tourist Information Training Course, Delhi Centre, 
organised by the Department from the 29th July, 1969 to the 22nct 
August, 1969. The Service has started with effect from 1-9-1969 .. 
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'The question of extending such a Service to other important air. 
ports, e.g., Bombay, will be examined, in persuance of the recom· 
mendations of the Committee, after this arrangement has been in 
1)peration for a period of three months at Delhi Airport. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL. 1(51)168 
dated 3-1-1970]. 

Recommendation (Serial No. 34, Para: 6.9) 

The Estimates Committee note that during the last 12 years 
'Government have appointed three Committees to deal with various 
problems connected with hoteliering. They are glad that the last 
Committee which has submitted its Report early this year was also 
asked to survey the requirements of the additional capacity till the 
end of the Fourth Five Year Plan. They urge that the consideration 
of the Report may be expedited so that necessary steps are taken to 
implement such of the recommendations as are accepted by Govern· 
ment at an early date. 

Reply of Government 

The Report of the Hotel Review & Survey Committee has been 
examined by the Government and copies of the Report have been 
placed on the Table of the Lok Sabha and the Hajya Sabha. While 
accepting the recommendations of the IRSC in respect of the approval 
of restaurants and the classification of hotel establishments in the 
1, 2 & 3 star categories, Government was of the view that the classi-
fication of establishments aspiring for 4 & 5 star categories should 
be done on a stricter basis so that establishment placed in these cate-
gories compare favourable by international standards, with similar 
establishments in other countries. It has therefore, been decided 
after discussion with the Federation of Hotel and Restaurant Asso-
ciations of India that establishments in the 4 & 5 star categories only 
will be reclassified according to fresh criteria. Action on this as 
well as implementation of the other recommendations made by the 
HRSC which have been accepted by the Government has been taken 
in hand. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL. 1(51)168 
dated 3-1-1970]. 

Recommendation (Serial No. 35, Para: 6.20) 

The Committee are not satisfied with the steps taken so far to 
-augment hotel accommodation in the country. They feel that as 
soon as the target about the inflow of tourist traffic to India has been 
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"Worked out, a perspective plan for the provision of hotel accommo-
dation should have simultaneously been prepared. Now that the 
Hotel Review & Survey Committee has assessed the require-
ments of hotel accommodation, no further time should be lost in 
-taking necessary steps for the provision of hotel accommodation 
accordingly. Hotels have to play a very vital role in the promotion 

-<>f tourism. The Committee are of the view that unless a massive 
programme of hotel construction starts right now; it will not be 
possible to cope with the influx of visitors who are expected during 
the next 213 years and that there is the risk of the entire plan going 
4way. In this connection, the Committee would like the Depart-
ment of Tourism to examine why even after having been offered 
incentives and facilities, the response from the private sector is not 
encouraging enough. In particular they would urge that Govern-
ments both Central and States should allot suitable sites in various 
-cities for construction of new hotels on reasonable terms. 

Reply of Government 

Government agrees with the Committee's view that a massive 
programme of hotel construction is required to cope with the in-
-creasing tourist traffic. The response from the private sector to the 
incentives offered by the Government has not been as encouraging, 
as we would like but a number of hotel projects are at present in 
various stages of construction and completion. The most encourag-
ing feature is the entry of three International chains to Bombay, 
where the International, the Sheraton, and the Hilton groups will 
with Indian collaboration inV'est about 16 crores. In this context it 
is readily apparent that this Rs. 5 crores for loans now available is 
quite unadequate. 

In terms of the HRCC's estimate based on a compound growth 
rate of 13 per cent per annum in tourist tra,ffic. that there will be a 
£hortage of 18,735 rooms in the country by 1976, the accommodation 
to ~ provided by the new projects, and· by others which are likely 
to come up in the ensuing years, will still be far from sufficient to 
fill the gap. 

It has been observed that although the Hotel Development Loans 
Scheme was formulated as one of the main incentives for investment 
in the hotel industry, the lesser hotel projects (1 & 2 star categories) 
and those proposed by parties other than limited companies, not 
-being eligible for loans undei' this scheme, has curtailed to some 
extent the response from the private sector. Liberalising the loan 
rules so that 1 & 2 star hotel categories, hotel projects, and projects 

2089 (Aii)LS-3 
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proposed by various organisations other than limited companies: 
become eligible, are under active consideration of the Hotel Deve-
lopment Loans Board and it is anticipated that some of the sugges-
tions for liberalisation of the rules, as well as raising the quantum 
of loan to 75 per cent of the fixed assets instead of the present 66.213 
per cent, will be announced shortly. It is anticipated that such rela-
xations will elicit a subs¥intial response from entrepreneurs whose 
projects will contribute effectively to build up the infrastructure 
for the middle and low income groups of tourists. Gov~rnment is 
also examining other areas of liberalisation in this context of inter-
national practice. 

The Committee's recommendation that the Central and State 
Governments should allot suitable sites for hotel construction on 
reasonable terms, has been noted. This LOtS already been taken Up" 
with State Governments. It is hoped that the steadily growing 
awareness of the importance of Tourism will lead to more construc-
tive efforts. At present, unfortunately, except for a few tourist 
conscious State Governments, the majority of State Governments do 
not seem to have taken action on this subject although resolutions 
passed at several Tourist Development Councils Meetings have re-
peatedly urged them to do so. Since the availability of suitable 
land for hotel construction is the first requisite for any effective pro-
gramme of hotel construction, Government is of the view that un-
less the State Governments take immediate steps to offer to the 
hotel industry in their area the same type of incentives that are 
being offered by the Central Government, no real progress can be 
made in the hotel construction programme. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL. I(51)16S 
dated 3-1-1970]. 

Recommendation (Serial No. 36, Para: 6.25) 

The Committee regret to note that it has not been possible for 
Government to give loans out of the Hotel Development Loans Fund 
even though the Fund was created for the r '~uose almost a year 
ago. They suggest that the application for the - "Int of loan should 
be processed expeditiously and finalised. The" r;ommit~ee. would 
also like the Gowrnment to examine whether the terms and con-
ditions of loans a1' 2 rigid and call for rationalisation and simpli-
fication S'O as to enable the hotel industry to avail of the Loan Fund.. 
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Reply of Government 

The Board for the Hotel Development Loan Scheme has already 
approved 5 loans* to the extent of Rs. 1.3 crores. Three more loans 
amounting to Rs. 1.12 crores are also likt<!ly to get the approval of 
the Board. Regrettably few really satisfactory new projects have 
come forward. The reasons for this are being examined. 

During the last financial year a sum of Rs. 20 lakhs was dis-
bursed while during the current financial year an amount of Rs. 1.25 
crores is likely to be disbursed if the applicants are able to raise their 
source of finance, create enough assets to be offered as security and 
also establish clear titles to their securities for completing the basic 
legal requirements before the disbursement of loans. The applica-
tions are dealt with expeditiously and at this rate it is f'xpected that 
the Plan provision of Rs. 5 crores may be exhausted during the first 
three years of the Plan period itself. 

With a view to enable the hotel industry to ava;l of the scheme 
fully, the Board has already approved liberalising the Scheme by-

(1) Permitting the sharing of securities with clear in:,:itu-
tions; 

(2) Accepting the valuation of assets from any Government 
approved valuer; 

(3) Accepting security relevant to each instalment of loan to 
help the entrepreneurs to create further assets with the 
loan and offer the same as security. 

The Board has also decided to extend the loan scheme to motels 
and horels of one or two star categories. It has also decided to 
increase the quantum of loan from 66.213 per cent to 75 per cent of 
the value of the fixed assets of the project. Other areas of libera-
lisation are also being examined. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL. 1(51)168 
dated 3-1-1970]. 

*Hotel Hir.dustan International 
Fariyas Hotel 
Karan Enterprise (p) Ltd. 
Taj Mahal Hotel 
HOtel Horizon 

@Ritz 
Pians 
Rutt-Deem 

Rs. 25.00 lakhs 
RS.21·59 " 
Rs. 8.5 
RS.25·oo " 
Rs. 50.00 " 
Rs.20 
Rs. 80 
Rs. 12 

" .. 
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Recommendation (Serial No. 37 Para: 6.32) 

The Committee note that while as many as 221 out of 299 hotels 
inspected by the Hotel Classification Committee were classified and 
approved in 1962, only 166 out of 221 hotels were able to qualify for 
starrage this time although the criteria for classification was the 
same on both the occasions. This indicates that there has been a 
fall in the hotel standard which is' a cause for concern. The Hotel 
Review & Survey Committee 1968 has made useful recommenda-
tions and suggestions for the improvement of hotels. The Estimates 
Committee urge that Government may consider the report and take 
urgent action to implement such of the recommendations as are 
accepted by them. 

Reply of Government 

Noted. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL.I(51)/ 
68, Dt. 3-1-1970]. 

Recommendation (Serial No. 38, Para: 6.37) 

The Committee are unhappy to note that the standards even in 
those hotels which are on the appro~d list of the Department of 
Tourism, leave much to be desired. They are all the more unhappy 
at the findings of the Pacific Visitors Survey which places India in a 
rather bad light. The Committ'<!e need hardly stress the desirability 
of keeping a constant watch on the hotel standards. They suggest 
that a permanent machinery be set up in the Department of Tourism 
for the purpose without further deiay. The Department of Tourism 
should work in close collaboration with the hotel industry, Federa-
tion of Hotel and Restaurants and other Associations in the matter 
and also impress upon them the need to maintain high standards in 
the hot~ls. They may be urged to set up their own machinery to 
keep a constant watch on the hotel standards. 

Reply of Government 

Government aceepts the Commit~e's recommendations that a 
permanent machinery should be set up to keep a constant watch 
on hotel standards which will also inspect establishments which 
come up between the recent review and the formal establishment of 
the next Classification Committee. Further, Government has de-
cided that such an inspection machinery should be backed by a 
statute requiring all establishments to submit themselves to periodic 
and surprise inspections'. 
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The permanent machinery envisaged is to consist of one nomi-
nated permanent official as Chairman and a separately appointed 
Director in each region whose sole task will be to ensure maintenanc~ 
of standards through continuous inspection and control. Action on 
this recommendation has been initiated, and will be completed sub-
ject to availability of funds. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)/ 
68, Dt. 3-1-1970]. 

Recommendati~n (Serial No. 39, Para: 6.38) 

The Committee further suggest that effective measure should be 
taken urgently to effect improvements on right lines and to remedy 
the shortcomings pointed out in the Pac:fic Visitors Survey Report. 
Vigorous publicity should be given to these improvements to off set 
the adverse effects of the above SUI'Vt!y Report. 

Noted 

Reply of Government 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)/ 
68, Dt. 3-1-1970]. 

Recommendation (Serial No. 40, Para: 6.53) 

The Committee note that there is shorta~ of trained personnel 
in hotel industry in India. They also note that the existing train-
ing facilities provided for hotel personnel are inadequate. The 
Committee suggest that a phased programme to augment the train-
ing facilities may be prepared to the hotel industry in adequate num-
bers. Programme should be reviewed continuously in the light of 
requirements and augmented as necessary. They al&o suggest that 
-the hotel industry should be closely associated with the various 
training progFammes, and it should be impressed upon them to oirer 
suitable employment opportunities and remuneration to the students 
after completion of training. 

Reply of Government 

The recommendation is accept'Cd. 

It may be mentioned that apart from the Institutes at Bombay, 
Calcutta, Madras and Delhi which ·offer courses in Hotel Mana!!,!-
ment and Catering Technology, 5 Food Craft Centres are being ;'et 
up at Kalamassery (Cochin), Goa, Bangalore, Lucknow and Nagpur 



to train craftsmen for the industry. Those at Kalamassery and Goa 
are already functioning and those at Bangalore, Lucknow and Nag-
pur are likely to start soon. The Ministry of Food have plans to 
deve10p another 15 food craft centres in addition to the 5 listed above. 

Under the United Nations Development Programme a total allo-
cation of Rs. 221.800 has been agreed to, including an expert for 4 
years for the proper development of thece centres, and this pro-
gramme will be linked with the existing ILO project which is an 
"Apprenticeship Scheme" for the training of cooks, bearers etc. The 
Food Craft Centres will also be receiving foreign exchange for equip-
ment under the special fund programme. 

It is proposed to convert Hotel Ranjit, Delhi for on-the-job train-
ing for students from the Institute of Hotel Management, Catering 
and Nutrition, New Delhi. The objective of such training will be 
to fill the gap between the theoretical training and the practical 
realities of running a hotel. Later such on-the-job training will be 
extended tc existing personnel at public sector hotels, and to per-
sonnel from 1, 2 & 3 star hotels which lack such training facilities . 

• 

A German expert has been in India to advise on the setting up 
of a broad based training programme to meet the requirements of 
the Indian hotel industry and his report which has just been sub-
mitted is under examination of the Government. Specialised pro-
grammes will be implemented through· the existing institutes 
than by setting up fresh training centres. 

The suggestion that the hotel industry should be normally as-
sociated with various training programmes is accepted and a vigo-
rous effort will be made to implement it. Indeed this is in effect 
now and only the general apathy and disinterest of the hoteliers 
limits its rapid development. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)/ 
68 Dt. 3-1-1970]. 

Recommendation (Serial No. 41, Para: 6.54) 

The Committee also suggest that the feasibility of starting re-
fresher courses for the personnel already employed in the hotels 
may also be considered. 
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Reply of Government 

The suggestion is accepted. As mentioned in the reply to para 
~.53, Ranjit Hotel. Delhi would be used as a· eentre for on-the-spot 
training for students from the institute of Hotel Management, 
'catering and nutrition, New Delhi. The training will later be ex-
tended to personnel working in the public sector hotels and in due 
cours.e to personnel from 1,2 & 3 star hotels'. The Institute at Delhi 
-organised a special programme for the training of managers of 
tourist bungalows at the request from the Department of Touri~m, 
-and the Institute at Bombay has a~so organised a special course for 
senior service officers who could be employed by the hotel industry. 

The Apprenticeship Scheme of the Ministry of labour training 
programme which is in operation for personnel employed in the 
hotel and catering industry covers the following trades:-

, (n Cooks (General) 
(ii) Steward (dining rooms) 
(iii) Steward (floor) 
(iv) Baker and Confectioner 
(v) Housekeeper 
(vi) Hotel ClerkjReceptionist. 

IMinistry of Tourism & Civil Aviation O.M. No. 1-TPL. 1(51) / 
68 Dt. 3-1-1970.] 

Recommendation (Serial No. 42, Para: 6.60) 

The Committee consider that the use of modern and sophistica-
ted equipment e.g. diSh-washing machine, laundry and dry cleaning 

.equipments, vacuum cleaners etc. in the hotels would help a great 

.deal in improving hygienic conditions and in raising the hotel stan-
dards. It should also help in catering to the needs of the foreign 
tourists especially those coming from advanced countries. The Com-
mittee feel that Government may release enough foreign exchange 
for the import of highly technical and sophisticated hotel equipment 

so long 2S it is not available in the country. 

Reply of Government 
The recommendation made above is accepted. Meetings have been 

:held by Department of Tourism offici31s with the CCI&E and DGTD 
-at which the specialized needs of the hotel industry in the matter 
of provisions etc. were discussed resulting in a more liberal attitude 
towards their import. Capital equipment such as dish washing 
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machines, ice cube making machines etc. which were previously not: 
being cleared from the indigenous angle are now being allowed for 
import. Foreign exchange is also being released on a much more· 
liberal, basis for essential imports. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL. 1(51) / 
68 Dt. 3-1-1970.1 

Recommendation (Se$l No. 43, Para: 6.61) 

The Committee note the proposal of the Department of Tourism 
to hold a meeting with the representatives of the Hotel Industry ami-
D.G.T.D. They hope that this will result in minimising the delay in-
the processing of a'pplications for import license and in stream 
lining the procedure. 

Reply of Government 

The above observation is noted and it is intended to hold a meet-
ing with the DGTD shortly. On the meantime, another suggestion 
under consideration of the Government for minimising delays in the 
issue of import licenses, is to obtain from the Federation of Hotel & 
Pc.staurant Associations of India on behalf of the hotel industry, lists 
of equipment with descriptive illustrated literature, proforma invoi-
ces etc. which are required by hotels in the various categories for 
their efficient functioning. It is felt that if such a list is obtainE:d at 
the beginning of each shipping period, these items could be referred 
to DGTD for general cl~arance from the indigenqus angle so that im-
port applications with this Department's recommendations may be 
forwarded directly to CCI&E in respect of those items of equipment 
which are cleared from the indigenous angle, instead of our having' 
to put each individual application through the entire process. It may 
be mentioned that this procedure of obtaining blanket 'Clearance' for 
items of provisions is already being followed as the needs of the 
various hotels for these, is common. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL. 1(51) / 
68 Dt. 3-1-1970.) 

Reeommendation (Serial No. 45, Para: 6.71) 

The Committee also' suggest that necessary steps should be taken' 
to ensure that the hotels observe correct business practices and do--
n')t overcharge the guests or indulge in other malpractices. They-
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hope that GO\ €rIlment will take due note of the suggestions and re-
commendatiOl • .,. made by the Hotel Review & Survey Committee, 1968" 
in this regard. 

,Reply of Government 

The suggestion made by the Committee is accepted. The perma-
nent machmery to be set up for inspection will be entrusted with 
this responsibility as well. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)j 
68 Dt. 3-1-1970]. 

Recommendation (Serial No. 46, I"lQ: 6.76) 

The Committee need hardly strees that cuisine of a higher stan-
dard should be offered to the tourists at the major ports of entries, 
and restaurants at the places of tourist interest, hotels etc. The Com-
mittee suggest that efforts should be made to encourage hotels and 
restaurants in India to develop special oriental and Indian menus to 
sUIt the foreign taste. At the same time it should be possible for 
Government to release enough foreign exchange for the import of 
provisions which are not available indigenously and are considered 
nec.essary in the preparation of Western style and to which the 
tourists are. accustomed to. 

luamU.laAOn }O Alda'H 

The Government concurs completely in the views expressed by 
the Committee. The last Tourist Development Council meeting 
passed a resolution that hotels and restaurants in India should deve-
lop special menus for visitors e.g., adaption of Indian dishes for 
:foreign tastes; larger varieties of foreign dishes. The Federation of 
Hotel & Restaurant Associations of India has taken up this aspect 
with their members and it is hoped that it will be implemented effec-
tively. 

Foreign exchange for the import of provisions required for inter-
national cuisine is being released to the extent that allocations are 
made to ihis Department. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)j 
68 Dt. 3-1-1970] .. 
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Recommendation (Serial No. 47, Para: 6.81) 

The Committee do not think that sufficient attention has been paid 
. towards the construction of hotels in the country. They feel that 
since the motel concept is new to India, the precise location of each 
motel should be determined very carefully. 'It may be advantageous 
to construct motels either as units attached to peti.·ol pumps and 
service stations along the national highways or on the outskirts of 
big cities where it would be advantageous for the tourists travelling 
by road to stop over right instead of going to the city in search of 

. suitable accommodation. 

Reply of Government 

The observations and recommendations of the Estimates Com-
... rnittee have been noted and will be borne in mind while planning 
motel facilities in the country. 

The India Tourism Development Corporation have a provision of 
Rs. 150 lakhs in the Fourth Five Year Plan for the construction of 

. motels. The break up of this provision is as follows:-

. Name of the Project 

Jammu 
Gwalior 

Plan provision 

(Rs. in lakhs) 
25 
25 

Siliguri 25 
BarhiJHazaribag 25 
Varanasi (Motel cum Tourist Reception Centre) 50 

TOTAL " 150 

The India Tourism Development Corporation have already COIn-

. missioned the services of the Indian Institute of Management, 

. Ahmedabad for carrying out a feasibility survey in respect of the 
.motel project at Jammu. A draft report has since been received 
which will be finalised soon. The estimated cost of this project is 

.likely to be approximately Rs. 25 lakhs. The motel at Jammu is the 
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:first mote .. project to be undertaken by the India Tourism Develop-
ment Corporation and it is proposed to provide the following facili-
ties and amenities at this establishment:-

(i) The motel will have 50 double rooms with provIsIOn for 
future expansion to 100 rooms with public facilities, such 
as, cafeteria, reception, lounge, shops, telephone, etc. 

(ii) Parking space for cars will be provided as near to the 
living units as possible. 

(iH) While provision will be made for central air-conditioning 
later, some of the rooms will be provided window type air-
conditioners for the present. 

(iv) All rooms will have attached bathrooms fitted with geysers 
or cnetral hot water supply. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)j 
68 Dt. 3-1-1970]. 

Recommendation (Serial No. 50, Para: 6.94) 

The Committee are unhappy to note that accommodation in Dakl 
"Tourist Bungalows in various parts of the country remains mostly 
unutilised. They suggest that feasibility of making the accommo-
datirn in ~uch bungalows available to low and middle income group 
tourIsts-both foreign and Indian-may be considered. 

Reply of Government 

The above recommendation is noted. Govermnent had earlier 
-considered the measure of utili5ing accommodation available in the 
'Ccuntry in Dak Bungalows, Tourist Bungalows, Circuit Houses etc. 
to the maximum extent. It was noted that the number and variety 
of agencies through which accommodation has to be booked is so 
complex that it is virtually impracticable to use them. It was there-
fore suggested that States in the different regions should consider 
pooling their accommodation from all Departments of PWD. Irri-
gahan, Fcre~ts etc. and appoint a representative at the main entry 
point in the area who would be responsible for a centralisp.d system 
of booking. The Tourist Development Council eonsidered this sug-
gestion and passed a resolution urging the Stat~ G:>v.:mments to 
do so and also to upgrade the standards at these various bungalows. 
-1t is appreciated that a number of practical problems will have to 



be overcome by the various State Governments in order to imple-
ment this effectively and we have received no positive information 
on the action taken so far. This is being taken up at the coming: 
TDC meeting. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)/ 
68 Dt. 3-1-1970]. 

Recommendation (Serial No. 51, Para: 6.95) 

The Committee further note that the Department of Tourism 
has been giving grants to various institutions for providing accom-
modation to low and middle income group tourists. They would like 
the Department to keep effective control over these institutions and 
ensure that the accommodation provided by these institutions is pro-
perly and adequately untilised. 

Reply of Government 

The Department recognises the need to keep an effective ch?~t; 
to ensure that the accommodation constructed ¥.'ith the help cf 
grant given by Government is properly utilised. The practice of 
giving grants has been stopped but the whole question is being re-
examined. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL.I(51)/ 
68 Dt. 3-1-1970]. 

Recommendation (Serial No. 52, Para: 6.103) 

The Committee are not sure whether prohibition is an active 
deterrent to the flow of foreign tourist traffic to India. They how--
ever, feel that the formalities connected with the purchase of liquor 
by a foreign tourist are too cumbersome and need simplification. The 
Committee also feel that there is need to have a uniform policy in 
all the States in the matter. They suggest that the procedure re-
garding the supply of liquor to foreign tourist may be SUitably sim--
plified and made uniformly applicable in all the States. 

Reply of Government 

The above recommendation is noted. At present, under a scheme-
introduced in 1963 foreign tourists are issued All-India Liquor per-
mits by visa issuing officers of Indian Missions, and Directors of 
Tourist Offices abroad. Tourists who arrive without liquor permits: 



~an collect them from the Tourist Offices located at the ports of 
·entry, and those arriving at places such as Cochin, Dhanushkodi etc., 
.a temporary permit valid for that State can be issued by the local 
Excise authorities under the existing regulations. 

The All India Liquor Permit is valid for the duration of the visa 
in case of non-Commonwealth countries and for a period of 3 months 
in caSe of Commonwealth tourists. The permit holder is authorised 
to buy, possess, transport, use and consume bottled liquor anywhere 
in India where prohibition is in force for a stay of not more than 
:30 days at a time. The quantity of liquor that may be possessed 
and/or consumed under this permit is not to exceed 2 units at any 
time or 6 units in the aggregate during a month. A unit consists of 
1 bottle of spirits or 3 bottles of wine, or 9 bottles of fermented 
liquors of a strength exceeding 2 per cent of alcohol by volume or 
27 bottles of fermented liquor of strength not exceeding 2 per cent 
of alcohol. Therefore, the tourist can bring along with him on the 
authority of All India Liquor Permit, liquor equivalent in quantity 
-to 2 units. 

In partially dry areas such as Delhi, prohibition regulations have 
been relaxed to allow foreign tourists to have drinks with their meals 
in the dining rooms attached to the hotels, which facility is also ex-
tended to Indian friends in their company. Similarly Indian residents 
in the hotel are allowed to entertain their foreign friends to drinks 
with their meals. In Bombay the EXcise Officer is always available 
outside the permit rooms so that foreign tourists can be issued per-
mits on the: spot. 

In order to cut short the formalities which are required of a 
foreign tourist to apply for and obtain a liquor permit separately, the 
Department of Tourism propose to combine the All-India liquor per-
mit and the Tourist Introduction Card in one, practical document of 
the same size as an airline ticket which C8-'l be carried conveniently. 
The introduction of the new format has been taken l.p with -the 
various Ministries/Departments concerned. 

{Ministry of TouriSm & Civil Aviation O.M. NO'. 1-TPL. 1 (51) /68 
- dated: 3-1-1970.] 



Reommendation (Serial No. 53, Para: 7.10) 

The Committee note that the De.partment of TOl,lrism has re::og-
nised 36 Travel Agents and 37 branches of these establishments. It 
is well known that the travel agents are a key factor in the develop-
ment of tourism and it is through them that a foreign tourist comes 
to the country. Their role in attracting foreign tourists to the coun-
try is of paramount importance. He promotes and sells the services 
of International carriers, Indian Airlines. Railways, Indian Hotels, 
transport companies, guides and shops. He is the promoter of the 
entire package. The Committee feel that with the growth of domestic 
and international tourism in future the services of travel agents 
would be required in greater measure They therefore suggest that 
the requirements of travel agencies at each centre. of tourist interest 
may be assessed and their number increased so as to ensure that the-
tourists, particularly the foreign tourists, receive efficient, reliable-
and competent service. 

Reply of Government 

While the Department of Tourism agrees with the recommenda-
tion of the Estimates Committee, it finds itself handicapped because 
of limited personnel to undertake the suggested survey at this stage. 
A survey of this nature will be initiated as soon as the organizational 
position improves. However the rules framed for the grant of 
recognition to travel agencies ensure to the extent possible that 
the applicants will be able to render reliable and efficient services to 
tourists. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-1(51)168 
dated 3-1-19701 

Recommendation (Serial No. 54, Para: 7.11) 

The Committee are glad to learn that the Government are con-
sidering to have a centralised machinery for the grant of recognition 
to travel agencies. They hope that this would go a long way in eli-
minating unauthorised and unscrupulous travel agents from the 
trade. 

Reply of Government 

It is logical that the recognition of travel agencies should be cen-
tralise~:l in this Ministry and action towards this end is being taken 
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with the Ministry of External Affairs, Railway Board and the re---
serve Bank of India. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-1(51)[68 
dated 3-1-1970J 

Recommendation (Serial No. 55, Para: 7.12) 

The Committee further suggest that since the travel agents have 
to solicit foreign tourists and have to maintain close contacts with 
tour promoters in foreign countries, their requirements by way of 
foreign exchange for promotion of tours abroad, staff training and 
establishment of offices overseas should be given due consideration. 
The Committee suggest that the feasibility of providing sufficient 
incentives to the travel agents to solicit more and more customers· 
may also be examined by the Government sympathetically. On 
their part the travel agents should also continuously endeavour to 
improve the quality of their service in keeping with the tourist re-
quirements. 

Reply of Government 

The basis of allocation of foreign exchange to travel agents for 
publicity and promotional tours abroad has been liberalized. Travel 
agents are exhorted to place advertisements in overseas travel trade 
publications besides undertaking promotional tours for which 
foreign exchange is readily made available. The Department favours 
the idea of branch offices of travel agencies being established in our 
potential markets and towards this end is liberal in its recommenda-
tions to the Ministry of Finance who have become very aware of 
this need. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-l(51) [68 
dated 3-1-19701 

Recommendation (Serial No. 56, Para: 7.19) 

The Committee feel that various malpractices indulged in by 
shopkeepers and non-indication of prices on the articles for sale and 
the tendencies of bargaining, not only adversely affects the tourist 
trade, but also distorts the image of India abroad. The Committee, 
therefore, suggest that effective steps should be taken by the Gov-
ernment to curb the activities of such unscrupulous shopkeepers. 

Reply of Government 

The Department of Tourism has instituted a system of approving: 
shops after careful scrut~. by a Screening Committee. The shops 
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:so approved are expected to abide by terms and conditions framed 
by the Department which inter alia provide for the display of prices 
and artiles. Failure to abide by these terms and conditions could 
amount to withdrawal of recognition and black-listing. 

In order to ensure adherence to the terms etc. by the tourist trade, 
-it is proposed to set up an inspection machinery within the Depart-
-ment. This will automatically have a salutary effect in generally 
:toning up the industry. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-1(51)J68 
dated 3-1-1970] 

Recomm.endation (Serial Nos. 57 & 58, Paras: 7.25 & 7.26) 

7.25. Tourist guides, who are mainly concerned with proViding 
useful and authentic information to the tourists about the places 
-of tourist interests, play an important role in the development of 
-tourism in the country. They come in very close contact with the 
-tourists and more particularly with the foreign tourists, and hence 
leave a lasting impression on the tourists about the country and 
its people. It -is the attitude and courtesY shown by the tourist 
guides that goes a long way in providing customer satisfaction 
and creating a good image of the country in the minds of the 
foreign tourists. Great care should therefore be taken in the 
-selection of right type of persons for this job and in imparting 
them proper training. The Committee feel that there is no need 
to have separate tourist guides by the Archaeological Depart-
ment, State Tourist Directorates and Central Tourist Department. 
They suggest that there should be only one set of tourist gUides 
and that their selection should be made in consultation and coordi-
nation with the Archaeological Department, State Tourist De-
partments, Central Tourist Departments and Tourist Agencies. 
-The requirements of tourist guides at all places of tourist inter-
ests should be assessed periodically and the selection made to meet 
the needs of guides at each centre. 

7.26. The Committee further suggest that in training the tourist 
guides, apart from lectures on Indian HiStory and Culture, Cur-

-rent Affairs and details of places of tourist interests, attention 
should be paid to inculcate in the guides a sense of rega.rd and 
respect for the foreign tourists _ as well as of showing utmost 
'courtesy to them. -Arrangements should also be made to' have 
-refresher courses periodically for the eXisting gllides. 
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~ly of Government 

The recommendation is acc~pted and the measures to imple-
:ment them are underway. For Guide Training Courses in future 
.a new syllabus has been designed. The main difficulty faced is 
~that the present ~ystem does not provide adequate regular emolu-
.ment to attract the right type into the guide's profession. Mea-
.sures are proposed to -introduce a higher degree of professionation, 
,and to examine how to create a regular cadre of paid guides. 

Refresher Courses for guides as well as other personnel from 
travel trade like travel agents, hoteliers, car operators, State and 
>Central Government Tourist 'Officials, Customs, Immigration and 
Health staff, airline officials etc. are being organised at nine 
:.tourist centres of India. The !'!ylhibus has been so prepared as to 
incorporate the recommendations of the Estimates Committee. 
Details of the syllabus and the .training programme are attached, 

{Ministry lof Tourism & Ciyil Aviation O.M. No. 1-TPL-I.(52)/68, 
dated 3-1-1970]. 

Recommendat~on (Serial No. 59, Para: 7.34) 

The Committee are caneerned to :note that a large portion of the 
:foreign exchange being spent by the tourists in the country is find-
ing its way to black market, They do not consider the measureS 
:hitherto taken to ,prevent leakage of foreign exchange as satisfactory 
-even though the ad hoc Committee on Tourism draw the attention 
-of Government towards this problem as early as 1963. The Com-
mittee need 'hardly stress that if the advantages accruing from the 
,development of tourism are to be fully realised, the Government 
cshould take immediate corrective steps to ensure that the foreign 
exchange spent by tourists in the "Country is surrendered to the 
"Reserve Bank of India and not diverted into unauthorised hands. 
'The Committee hope that it will 'be possible for the Inter-Ministries 
'Committee to suggest ways and 'means for preventing leakage of 
foreign earnings from foreign tourists at an early date. In this 
connection, the Committee feel that measures suggested in a memo-
-randum submitted to them wara -7.28) merit close study by the 
"Inter-1.::nistries Committee. 

Reply 'Of. Government 

Government have appointed an inter-departmental Committee 
-to consider the vaPiouspoints ;including those referred to above and 

:2089 (Aii) L"S-i1. , . 
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suggest mea&ures to be adopted by Government to prevent leakage 
of foreign exchange. 

[Ministry. of Tourism & Civil Aviation O.M. No.1-TPL-I.(52)/68,. 
dated 3-1-1970]. 

Recommendation (Serial No. 60, Para: 8.19) 

The Committee note that the road transportation in the country 
as far as foreign tourists are concerned is unsatisfactory. While: 
modern big Deluxe Cars are not indigenously ?roduced, the import-
ed cars sold by 5TC have not proved either economical or opera-
tionally sound. Moreover, they meet only a fraction of the total 
-demand. Similarly, the small number of touri&t coaches that are-
-manufactured in the country are not comfortable enough. In view 
of the opinion expressed by the representative of the Department 

. of Tourism before the Committee that there is a shortage of good 
cars and coaches and a wide gap between demand and supply, the-
Committee recommend that the import of tourist luxury cars and' 
coaches of international standard and their equipment e.g. air-condi-
tioning units and other spare parts, may be made more liberal and 
necessary foreign exchange found in the larger interests of promo~­
tion of tourism. They further suggest that continuous efforts 
lOhould be made to improve coach building within the country to-
bring it at par with international standards. 

Reply of Government 

The Department of Tourism welcomes the suggestion as there 
is a dire need for suitable vehicles for tl:e use of tourists and as a-
start an allocation of $1,50,000 has recently ;)een made by the Minis-
try of Finance for the import of large cars for use by the India' 
Tourism Development CortJoration as tourist taxis. A portion of' 
this allocation will be utilised for the purchase of spare parts. Per-
mission to import air-conditioned units presents many problems but 
slight progress has been made. A proposal for the purchase of' 
indigenous ~akes of minibuses is under examination. As regards 
coach building, the matter is being pursued with the Ministries or 
Finance, Industrial Development and Foreign Trade. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(52) /68;.. 
dated 3-1-19701_ 

Recommendation (Serial No. 6t, Para: 8.21) 

The Committee feel that a survey of tourist taxis at tourist 
c:entres by the Department of Tourism would' ~mable~ them to prO'-
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ject their overall requirement of tourist taxis more realistically. 
They recommend that concerted measures shQuld be taken to match 
the availability of taxis, to tourists requirements-and a phased 
programme drawn up for the purpose. 

Reply of Government 

The recommendation of the Committee has been noted for 
necessary action. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I (51) 168, 
dated 3-1-1970] 

Recommendation (Serial No. 62, Para: 8.23) 

The Committee feel that it will help if tourists are made aware 
that they could lodge a complaint against the car driver if they are 
dissatisfied with his service or behaviour with the local Tourist 
Centre. Such complaints, if received, should be attended to prompt-
ly and appropriate action as per the code of coroduct should be 
initiated by the officers in charge of the 'J,'ourist Centre against the 
driver and if possible, the complainant may be informed. 

Reply of Government 

Since drivers of public service vehicles are licensed by the 
State Transport AuthQrity, penal action can be taken against the 
defaulting driver by that Authority. As a rule, complaints of this 
nature received in the Tourist Offices are referred to the respective 
State Transport Authorities for necessary corrective action. In 
addition, the Department of Tourism is contemplating legislation 
tQ regulate the practices of the various segments of the travel 
industry including this. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I (51) '68, 
dated 2-1-1970]. 

Recommendation (Serial No. 63, Para: 8.27) 

The Committee consider that an unobstructed movement of 
tourist vehicles throughout the country is essential for the grQwth 
of tourism since a large number of tourists use buses or cars for 
visiting places of tourist interest. The Committee hope that Gov-
ernment will continue to impress upon the State Governments/ 
Union Territories concerned, the importance of their subscribing to 
the Draft Model Rules as approved by the Tourist Development 
Council so that the existing difficulties in obtaining permits from 
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different States are obviated. In their opinion it is imperative that 
the country moves on the concept of single tourist permit so that 
the tourist can travel easily throughout the country. 

Reply of Government 

The Department of Tourism shares the anxiety of the Com-
mittee in regard to the. unobstructed movement of tourist vehicles 
across State boundaries and at the instance of the Government of 
India 19 States/Union Territories have framed/adopted Tourist 
Vehicles Rules based on the Draft Model Rules as approved by the 
Transport Development Council and circulated by the Ministry of 
Transport. The Department of Tourism has been vigorously 
pursuing the matter with the remaining 6 State Governmentsl 
Union Territories who have not framedladopted these Rules so far. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I (51) 168, 
dated 3-1-1970]. 

Recommendation (Serial No. 64, Para: 8.37) 

The Committee feel that the present limited capacity of the 
Indian Airlines Corporation restricts the growth and movement of 
international and domestic tourists within the country. Consider· 
ing the fact that in few years time tourists would be arriving in the 
country in 4 to 5 hundred seater Jumbo jets, LAC.'s need for a 
better, faster and larger aircraft becomes urgent. It is also neces-
sary from the point of view of the. growth of domestic tourism and 
international progress. The Committee hope that Government will 
bear this in mind while taking decisions on the question of au£!:-
mentation and modernisation of aircraft with the I.AC. 

Reply of Government 

Noted. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I(51) 168, 
dated 3-1-1970]. 

Recommendation (Serial No. 65, Para: 8.(0) 

The Committee need hardly stress the importance of an effi-
cientand prompt Air reservation system. They recommend that 
the system should be kept under constant review in the light. of 
experience so that the number of complaints from tourists on this 
account are minimized, if not eliminated altogether. 
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Reply of Government 

The Indian Airlines are having the reservation system constantly 
under review. As the manual system in Use is rapidly becoming 
inadequate due to the increase in traffic, the Corporation are plan-
ning to computarise the system. 

Similarly Air-India have initiated action to study the introduc-
tion of the com put or reservation system. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I (51) 168, 
dated 3-1-1970]. 

Reco~ndation (Serial No. 66, Para: 8.46) 

Since the initial cost of travel to get to India is high, the Com-
mittee recommend that efforts should be made for reduction of 
normal fares in consultation with other countries, if possible on a 
reciprocal basis, so as to encourage more tourists to come to IndiB 
in groups and in maximum numbers. 

Reply of Government 

Air-Inda are making constant efforts to promote tourist traffic 
to India, although the infrastructure for tourism in India is inade-
quate to cater to mass tourist traffic. 

The establishment of promotional or discounted fares is not 
done on a reciprocal basis between Governments. The introduc-
tion of new fares is first discussed at LATA Traffic Conference and 
has to be unanimously approved by all lATA members. With a 
view to promote tourism to India, it has been Air-India's constant 
endeavour to establish special promotional fareS' from those points 
where tourist traffic potential exists. For instance, a reduction of 
52.5 per cent on the normal air fare from points in Europe to India 
has been introduced effective November 1, 1969. 

Promotional fares to India are 'already available from USA, 
Canada, MeXiCO, UK, Europe, Ethiopia, Middle East, Australia, 
South East Asia and the Far East. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I (51) 168, 
dated 3-1-1970] 

Recommendation (Serial No. 67, Para 8.(9) 

The Committee recommend that Government should examine 
the feasibility of a helicopter service to points, places and sites of 
tourist interest in India which are at present inaccessible by the air 
services in consultation with the Indian Airlines Corporation. 



Reply of Government 

The problem of providing services to inaccessible areas is receiv-
ing due attention of Indian Airlines. There are a number of stations 
where her copters could be utilised to provide service and a study 
is being madtc for helicopter operation to these areas. But so far 
it has been found that besides requirements of bubstantial capital 
investment, operation of Helicopter services will result in huge 
losses. The operating cost comes to approx. Rs. 32001- per hour 
while the maximum Revenue could be Rs. 1710 per hour only, 
assuming rate structure of Rs. 0.60 per Kmt. (which is more than 
double the rate charged for fixed wing A!C). 

Helicopter services have been tried in a number of countries 
and practically all the companies have been running at a loss for 
such operat'ons. These services were also tried in Pakistan and 
Nepal. They had to withdraw the operations on account of accumu-
lation of losses. It is, therefore, not considered feasible, at the-
moment, to introduce helicopter services to these stations. However, 
Indian Airlines is keeping under view the dewlopment of new type 
of helicopter aircraft which may be more economical and also the 
STOL aircraft which may be developed. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I (51) :68 
dated 3-1-1970]. 

Recommendation (Serial No. 68, Para: 8.51) 

The Committee regret to note that too frequent changes in the 
time schedules of l.A.C. at a short notice have upset the plans and 
the advertised programmes of foreign tour promoters, made suffi-
ciently in advance, creating problems for promoters abroad and 
their handling agencies in India. The Committee recommend that 
Government should ensure that the time schedules are not changed 
unless absolutely necessary for reasons beyond the control of the 
airlines, and that punctuality of air services are maintained so as 
to avoid unnecessary dislocation of arrangements already made. 

Any subsequent change in the time schedules should be prom-
ptly communicated to tour promoters abroad sufficiently in advance. 

Reply of Government 

Indian Airlines have noted the recommendation. 

{.Min1S\.ry 'Of rJ·uulum & Civil Aviation O.M. No. I-TPL-I (51) !68 
dat-ed. 3-1-1910]. 
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Recommendation (Serial No. 70, Para: 8.59) 

The Committee are concerned to note that enough publicity is 
.not given by the Department of Tourism in foreign countries to the 
.availibilty of tourist, railway coaches. They feel that this type of 
,travel would have a lot G~ appeal to a particular class of fore:gn 
tourists who would like to see the country more intimately. The 
,Committee recommend that effective steps should be taken to PUi)-
.Hcise the availability of these facilities in foreign countries. 

Reply of Government 

The recommendation of the Committee has been noted. The 
Ministry of Railways has been addressed how best this can be work-

--ed out. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-1 (51) :68 
dated 3-1-1970]. 

RecoDlJIllendation (Serial No. 71, Para: 8.64) 

The Committee note that the economics of requisitioning a 
'special train, the concessions that are provided, the additional ex-
penditure incurred and the tariff for food have not been complete-
ly worked out by the Railways so far. The Committee recom-
mend that immediate steps should be taken to work out in detail 
the economics of group travel by foreign tourists with a view to 

-effect economy and provide concession so as to make group travel 
'more attractive. The Committee further recommend that guide-
lines should be laid don by the Railways for tariff charges for 
special menus on special trains which should be made applicable 
lt~ all Railways. 

Reply of Government 

The recommendation ha'S been noted. The Railway Board pro-
'pose to entrust the study of the economics of running trains for 
tourists to the Special Cell which is being setup to conduct a 
study of the cost analysis of passenger train services. The Rail-
way Board are also in the process of laying down gUide-lines for 
tariff charges for special menus on special trains. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51}/68, 
dated 5-2-1970]. 

Rc:!ommendation (Serial No. 72. Para: 9.68) 

The Committee are glad to note that both the Railway Minis-
try' ana the Department of Tourism have agreed to Simplify the 



existing cumbersome and time consuming procedure regarding the-
issue of concessional Railway Tickets to foreign tourists. They" 
would urge that the necessary modifications in the. relevant forms 
may be made so as to ensure speedy issue of concession ticket to a 
foreign tourist at any railway station and the revised procedure.' 
put into effect at an early date. 

Reply of Government 

Noted. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51) /68, 
. dated 5-2-1970.]' 

Recommendation (Serial No. 73, Para: 8.69) 

The Committee also suggest that with a view to sort out the 
difficulties relating to the movement of tourist coaches and trains· 
an informal Coordinating Committee of senior officials of Depart--
ment of Tourism and Railway Board be constituted. 

Reply of Government 

A Coordinating Committee, as suggested, is being set up. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51) /68r 

dated 5-2-1970.] 

Recommendation (Serial No. 74, Para: 8.74) 

The Committee understand that inter-change of air-tickets and 
rail tickets would provide an added facility to foreign tourists who 
are unable to get air-reservation in time and who want to travel 
by train. The Committee suggest the feasibility of making air and 
rail tickets of foreign tourists inter-changeable, may be examined 
by Government in consultation with the Airlines and the Minis-
try of Railways. 

Reply of Government 

The recommendation of the Committee has been noted for 
action in consultation with the Railways and- the Indian Airlines. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)/68~ 
dated 5-2-19-700]._ 
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Recomn.endation (Serial No. 75, Para: 8.76) 

In order to avoid inconveniences to tourists in getting reserva-
tions made, the Committee recommend that a Cell should be pro--
vided in the R'ailway Reservation Office, New Delhi, for provid-
ing facilities of rail booking and confirmation of seats in advance 
for large groups of foreign tourists_ 

Reply of Government 

A Central Machinery at Delhi is being set up for the purpose. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I (51) 168, 
dated 5-2-1970.}" 

Recommendation (Serial No. 76, Para: 8.81) 

There is no doubt that pleasure cruises on large lakes, rivers 
and dams if properly developed .... :ould result in added tourist attrac-
tions. The Committee suggest that Government should exa-
mine the possibility of developing inland water transport particu-
larly whe.re they provide a link with monuments and places of scenic 
beauty etc., like Nagarjunasagar. They are glad to note that the-
idea of developing boat ride from Nagarjuna~agar to Srisalem is 
being pursued. They hope that this proposal would be implement-
ed soon. 

Reply of Government 

The suggestion of the Committee for arranging pleasure cruises 
at lakes, rivers and dams have already received the attention of the 
Department. During th current financial year, efforts are being 
made to purchase motor launches for use at Govindsagar and 
Nagarjunasagar. Necessary data for arranging such cruises in 
the Cochin back-waters is being collected. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I (51) 168, 
dated 3-1-1970]. 

Recommendation (Serial No. 78, Para: 9.9) 

The Committee regret to note that no comprehensive survey 
has been made so far to identify and to develop the spots and re-
sorts of tourist interest in the country as a whole or in the States. 
The Committee feel that it is imponant to have a comprehensive-
survey of all tEe centres of tourist attraction in. the first ins~ 
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-with a view to identify places for immediate development which are 
1ikely to attract foreign touriots in large numbers and are easily 
.accessible. ' 

Reply of Government 

Broad information about the flow of tourist traffic to various 
tourist centres is available on the basis of Sample Survey organis-
ed by the Department and this data is taken into consideration in 

·developing tourist facilities. The kind of comprehensive survey 
''suggested by the Committee will be undertaken as soon as re-
o sources and organisational adequacy permit of it. However, certain 
places which attract tourists in large numbers have been identified 
:and urgent action is being taken to develop them. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I.(51) /68, 
dated 3-1-1970]. 

Recommendation (Serial No. 79, Para: 9.13) 

The Committee are concerned to note that the ancient and his-
'torical monuments in Goa which are a great tourist attraction are 
not being maintained properly and that the repair work carried 
,on there is far from satisfactory. In particular they are unhappy 
about the unsatisfactory state of affairs of the museum which is 
housed in the Cathedral of St. Francies of Assisi which re-
quires urgent repairs. The Committee would therefore like the 
'Government to have a qUick survey made of the Archaeological 
monuments in Goa with a view to carry out immediate repair 

o operations of the Churches and C~thedrals which are on the verge 
. of falling down. They also recommend that immediate attention 
'should be paid to the maintenance and management of the museum 
'so as to ensure its proper working and developing it as a major 
·centre of tourist interest, in Goa. 

Reply of Government 

The matter has been taken up with the Goa Administration 
"and the Director General, Archaeological Survey of India. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I.(51)/68, 
dated 3-1-1970]. 

Recommendation (Serial No. 81, Para: 9.35) 

The eountry abounds in centres of Buddhist interests which 
:Jiavepotentiality of attracting foreign tourists particularly from 
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countries like Japan, Thailand, Burma and Ceylon, having large and 
sizeable Buddhist population. It would appear that in the past no 
'concerted action to develop these places of tourist interest has been 
taken. The Committee recommend that effective steps should be 
taken to develop Buddhist centres and to provide amenities and 
facilitiEs at these places both for foreign tourists and Indian tourists. 
It would be advantageous if in this matter leading countries having 
larg0 Buddhist population are also consulted. 

Reply of Government 

The recommendation of the Committee is noted. It fits in with 
the Department's existing plans. A provision of Rs. 65 lakhs has 
been made in the Fourth Five Year Plan on Tourism for the deve-
lopment of selected places of Buddhist interest in the country for 
attracting a large volume of Buddhist traffic from abroad. Various 
parties concerned with the development of Buddhist centres will 
:also be consulted in determining the type. of facilities to be provided. 

[l\.1inistry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)/68, 
dated 3-1-1970]. 

Recommendation (Serial No. 82, Para: 9.36) 

The Committee are concerned to note that there has been in-
ordinBte delay in the construction of four additional rooms in the 
-existing tourist bungalow at Bodhgaya. They are not convinced 
by the reasons given that limitation of staff handicapped the scheme 
for maintaining a close liaison and supervision over the CPWD. The 
Committee would stress the need of exercising supervision over 
these matters to ensure that such lapses do not recur in future. 

The Committee note that an aerial ropeway has been donated 
by the Government of Japan for carrying pilgrims to Rajgir. They 
would like the Government to ensure that this scheme is executed 

'within the target time and that effective steps are taken to prcperly 
maintain the ropeway after it has been installed. 

Reply of Government 

The views of the Committee regardin'~ pv~rc~<;mg of greater 
·supervision over construction works to ensure their expeditious 
c:::mpletion has been noted. 

As regards the aerial ropeway being installed at Rajgir. the 
:ropeway haC; been donated by the.Tapartese Sharat Mitrata Sangh, 
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a leading organisation of Japan and not by the Japanese Govern-
ment. This being Part II scheme initiated in the Third Five Year 
Plan, and carried over in the Annual Plan, the erection of the aerial 
ropeway pas been undertaken by the State Government with 5(} 
per cent Central subsidy. Its future maintenance and repairs will 
also be carried out by the State Government. The State Govern-
ment has advised that the aerial ropeway commenced operation 
from October, 1969. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I.(51) 168, 
dated 3-1-1970]. 

Recommendation (Serial No. 83, Para: 9.(3) 

The Committee realise the importance of Kovalam Beach as a 
potential set-side resort, and therefore suggest that Government-
should take teps for its speedy development to attract a large num-
ber of foreign tourists, In this connection the Committee suggest-
ha a time table should be laid down for completion of the various' 
stages of the project according to priority and necessary measures 
taken to ensure that it is adhered to. 

Reply of Government 

The suggestion is being implemented. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51) 168, 
dated 3-1-1970]. 

Recommendation (Serial No. 84, Para: 9.(4) 

The Committee feel that in order to attract a large number of 
holiday traffic to Kovalam, Government should explore the possibi-
lities of: 

(i) expanding the Trivandrum airport so as to ensure the 
landing of large aircrafts; and 

(ii) arranging excursions from Kovalam to places of interest 
to and around Trivandrum so as to develop the entire 
area in a composite manner as a part of the resort deve-
lopment. 

Reply of Government 

Noted. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I.(51)/68, 
dated 3-1-1970] .. 
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Recommendation (Serial No. 85, Para: 9.55) 

The Committee feel that many of the monuments in the country 
are in urgent need of repairs and renovation. The Committee rea-
lise that this depends largely on the availability of funds. They 
suggest that a phased programme for the preservation of monu-
ments on a selective basis may be drawn up and executed. They 
hope that it will be possible for the Government to allocate suffi-
cient funds for the purpose. In this connection, the Committee 
would like to stress that while carrying out repairs to the monu-
ments, adequate precautions should be taken so as to preserve the 
unique character, atmosphere and natural beauty of the menu-
'ments. 

Reply of Government 

Noted. 

'[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51) /68, 
dated 3-1-1970]. 

Recommendation (Serial No. 86, Para: 9.56) 

The Committee are glad to learn that a Liaison Committee con-
sisting of Director General, Tourism, Joint Secretary, Minish'" of 
Education and Director General, Archaeological Survey has been 
constituted to discuss common matters regarding maintenance and 
up-keep of archaeological monuments. This Committee is said to 
be a year old and has so far held two meetings. The Commit~ee 
hope that all day·to-day problems concerning the ancient monu-
ments wHl be mutually discussed and sorted out amicably amongst 
the Departments concerned. 

Reply of Government 

This Department is keenly interested in the preservation and 
proper maintenance of our ancient monuments and their environs 
which constitute the most important tourist attraction in this coun-
try. As noted by the Estimate Committee, there already exists 
very close co-operation between the Department of Tourism and 
Archaeological Survey of India. The Director General of Tourism 
is a member of the Committee on Reorganisation of the Archaeolo-
gical Survey of India as well as of the Liaison Committee referred 
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to by the Estimates Committee while the Director General, Acrh-
aeological Survey of India, is a member of the Tourist Develop-
ment Council. 

While the task of preserving and maintaining the monuments is 
primarily the responsibility of the Archaeological Survey, the 
Department of Tourism extends every possible cooperation in im-
proving the environments of these monuments. For instance, the' 
Department of Tourism is bearing the full expenditure of black-
topping of the roads which lead to various caves and lie within the 
Archaeological enclosure, at EBora. The Archaeological Survey, in 
turn, has undertaken the maintenance of these roads. 

The Department of Tourism has recently initiated a comprehen-
sive training scheme for guides, which is also open to the guides 
approved by the Archaeological Department. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I.(51)/68, 
dated 3-1-1970]. 

Recommendation (Serial No. 87, Para: 9.57) 

The Committee are unhappy to note that apart from difficult 
accessibility to the monuments and paucity of accommodation. the' 
civic amenities such as wa,ter supply, sanitation, roads, parks, shop-
ping and entertainment facilities are. far from satisfactory in almost 
all places of historical monuments in general and at Ajanta and 
Ellora in particular. Too often access roads are in a bad condition 
and the sites of monuments themselves are left uncared for and 
devoid of even minimum facilities required by tourists. The Com-
mittee would like the Department to draw up a phased program-
me in consultation with the Archaeological Survey of India and 
concerned State Governments for the provision of basic emenities 
at the monument sites and to make the stay of tourists comfortable 
and pleasant there. 

Reply of Government 

The maintenance of the surroundings and approaches to places 
of tourist interest is the respnsibility of the State Governments and 
local bodies whreas the Archaeological Survey of India is respon-
sible for the maintenance of the monuments. With regard to the 
provision of basic facilities, the Department of Tourism is aware 
that though much has been done, a great deal more is required. 
Whenever posf>ible, financial help has been given by the Centre for 
the construction/improvement of approach roads and creation of 
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basic facilities. A provision of Rs. 50* lakhs for the preservation and' 
beautification of Archaeological monuments including approach-
roads has been made in the Fourth Five Year Plan on Tourism. 
The Department is also establishing coordination with the Archae--
ological Survey of India to ensure proper maintenance of monu--
ments. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I. (51)/68, 
dated 3-1-1970] 

Recommendation (Serial No. 88, Para: 9.58) 

The Committee further suggest that the norms and principles 
contained in the UNESCO Resolution adopted in 1960 by the Tourism-
Development Council should be examined by the Central and the-
State Governments and steps taken to implement it to effecth'ely 
safeguard all sites on natural and man-made beauty. They also-
suggest that the land use should be controlled by legislation to pre--
vent haphazard growth of the environs of such areas so as to pre-
serve and improve their appeal to tourists, both Domestic and 
Foreign. 

Reply of Government 

Pursuant to Resolution No. 17 passed by the XI Touvist Deve--
lopment Council, State Governments, Ministry of W.H.&S., Delhi 
Administration and New Delhi Municipal Committee have already 
been approached in regard to the UNESCO Resolution of 1962 re-
lating to the safeguarding of the beauty and the character of the-
landscape and the sites of ancient monuments. 

Recently a UNESCO expert on cultural tourism, Dr. F. R. All-
chin has toured India and made some valuable suggestions regard-
ing preservation, maintenance and beautification of architectural 
monuments and their surroundings. His report is still awaited. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I.(51)/68r _ 

dated 3-1-1970] 

Recommendation (Serial No. 90, Para: .9.69) 

The Committee a~ of the view that if some camping grounds 
with minimum facilities at sea side and mountain resorts are deve-
loped, they will be found popular even by home tourists. They 
would, therefore, suggest that Government might give some thought 
to this proposal. 
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Reply of Government 

Noted. 
[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)/6S; 

dated 3-1-1970]. 

Recommendation (Serial No. 91, Para: 9.70) 

The Committee also suggest that in order to attract more foreign 
tourists who are interested in mountaineering, Government should 
consider the feasibility of introducing short training courses at 
places like Kulu, Kangra and Chamba Valleys. through the Moun-
1aineering Institute at Manali after ascertaining the potentialities 
of this proposal. 

Reply of Government 

The Government welcomes the suggestion, and action is already 
·being taken to promote mountaineering among tourosts, as well a~ 
to see how we can allot vacancies in existing training to tourists or 
arrange special courses for them. 

[Ministry of Tourism & Civil Aviation a.M. No. 1-TPL-I(51) 168, 
dated 3-1-1970]. 

Recommendation (Serial No. 92, Para: 9.73) 

Th'C! Committee feel that till such time that it is economicaly 
possible to establish a separate Police Force for protecting tourists 
from harassment by the beggars, hawkers, touts etc., it should be 
possible for the Ministry of Home Affairs and the various State 
Governm~nts to earmark adequate police constables etc. from out 
of their existing police personnel to do the needful. For this pur-
pose the Committee would like the Department of Tourism to \vork 
·out the d~tails of police personnel required at each important monu-
.ment in collaboration with the State Governments concerned. 

Reply of Government 

Noted. A start has been made in Delhi . 

.[Ministry of Tourism & Civil Aviation a.M. No. 1-TPL-I.(51)/6&, 
dated 3-1-1970]. 

Recommendation (Serial No. 95 Para: 10.19) 

In the opinion of the Committee there is vast scope for develop-
:ing tourist entertainment a~cording to the genius and fabric of our 
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own culture and tradition. It is well known that we have' a rich 
tradition of music and dancing not merely clas~ic. The Committee, 
therefore, recommend that Government should make an intensive 
s1udy of the whole aspect of entertainment and its various forml! and 
formulate in consultation and cooperation with State Governments 
and othehr officials as well as non-official agencies, a comprehensive 
scheme for the development and promotion of Indian danc~ and 
music and other recreationtl programmes including sport&' and 
atheletic activities, so as to provide a unique and interesting enter-
tainment to the foreign tourists at various places of tourist interest. 
They have no doubt that adequate guidance and necessary a~sis­
tanee will be made available by the Gowrnment to the concerned 
agencies for this purpose. 

Reply of Government 

While the Government is aware of the need for developing 
tr.u:·;~t entErtainment drawn from the heritage and trad.ition of the 
country. the difficulty has been that in order for the D~p!rtment of 
Touri-:m itr.€lf to undertake the provis'on of sU<.:h a programme, 
profe.o,sionally qualified staff for this purpose will be required at an 
l-=vds. with a similar complement of l>taff in the Sbte Governments 
Tourist Departments, for effective coordination. However, the 
views of the Committee have been noted and ever.v effort will be 
made to prl vtde Government assistance in ~'1is diredion, subject to 
funds b'~ing available. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)f68, 
dated 3-1-1970]. 

Recommendation (Serial No. 96, Para: 10.20) 

The Committee further suggest that the State Governments may 
also be persuaded to explore the possibilities of developing outdoor 
sports and recreational facilities in each region having potentiality 
of attracting tourists. 

Reply of Government 

The suggestion of the Committee has been noted. The State 
Governments have been urged to explore the possibilities of 
developing outdoor sports in their region, by means of a resolution 
passed by the Tourist Development Council at its meeting held in 
2089 (Aii) LS-5. 
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1968. The All India Council of Sports and the State Governments 
Sports Councils are concerned with such development. The Depart-
ment of Tourism is also working on developing sports such as yatch-
ing, deep sea fishing and scuba diving, and a project for Winter 
Sports at Gulmarg is being implemented. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)/68, 
dated 3-1-1970]. 

Recommendation (Serial No. 97, Para: 119.32) . 

The Committee need hardly emphasise that the great variety of 
wild life existing in the country provide a unique and exrellent 
form of recreation to thft tourists and thereby can go a long way in 
stimulatin,g and attracting foreign tourist traffic. In this connection 
they note that other countries like Kenya have developed tourism 
on a large scale on the basis of the wild life existing there. The 
Committee have already dealt with in extenso the question of pre 
servation of wild life and the measures necessary for the develop-
ment of wild life tourism in the country in their Seventy-sixth 
Report on the Ministry of Food, Agriculture, Community Develop-
ment and Cooperation (Department of Agriculture)-Forestry. In 
that Report they have inter alia recommended the appointment of 
ad hoc Committee to undertaken a comprehensive review of the 
working of the Indian Board of Wild Life and have also suggested 
that a programme for the development of national parks and sanc-
tuaries and creation of facilities to attract foreign tourists should 
be worked out in closer co-ordination and consultation with the 
Department of Tourism which can assist in the development of 
rest houses, roads in the sancturies etc. The Committee hope that 
with the implementation of the recommendations referred to above, 
it should be possible in due course to attain the twin objectives i.e. 
preservation of wild life as well as promotion of wild life tourism in 
the country. They have no doubt that a long range and integrated 
wild life policy would be formulated and implemented in consul-
tation with the State GovernmentS' and also non-official bodies en-
gaged in the prnmot;on of wild life tourism and that all facilities 
like reception-cum-information centres, transport, etc. would be 
provided for the tourists in the national parks and game sanctuaries. 

Reply of Government 

The Department of Tourism is fully alive to the great potential 
in wild life tourism and has already initiated action for the planned 
development of facilities in our sanctuaries. A provision of Rs. 50 
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lakhs has' been made in; th~ Fourth Five Year Plan'for the Develop-
ment of accommodation cmd transport facilities in game sanctuaries. 
Towards this end, a cell is being created in the Department ot 
Tour'sm for the development of wild life tourism to be headed by 
a Special Officer with a special background of wild life. It will also 
be his duty to maintain liaison with the Inspectorate General of 
Forests at the Centre and State Forest Departments to work out 
measures of preserving wild life, regulatil1,g shikar and preventing 
photosafaris. 

To ensure proper designing and supervision of the new accommo-
dation to be provided in sanctuaries, a leading architect with a 
flair for this type of work has been appointed by the Department of 
Tourism and work on the new units' will shortly be initiated in 
certain selected sanctuaries. Similarly specially designed minibuses 
manufactured indigenously are proposed to be provided at there 
sanctuaries. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)/68, 
dated 3-1-1970]. 

Recommendation (Serial No. 98, Para: 10.33) 

The Committee consider that wild life proto safari traffic can 
prove an excellent inducement to attract tourist traffic to the coun-
try. It is unfortunate that this is not being fully' exploited at 
present. The capacity to prJVide proper facilities for wild life 
photography in the, Sanctuaries and National Parks so as to present 
a variety of wild animals including tigers and lions in their natural 
habitat and organised tours of foreign tourists to these places, has 
not yet developed in our country. The Committee suggest that be-
sides providing these facilities and strengthening measures against 
poaching in existing wild life Sanctuaries and National Parks, cer-
tain specified areas should also be developed for wild life photo-
graphy and for this purpose construction of accommodation with 
boarding and lodging facilities should be taken up in the game 
:sanctuaries. 

Reply of Government 

Government's reply to para 10.32 refers 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)/68, 
dated 3-1-1970]. 
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Recommendation (Serial No. 99, Para: 10.35) 

The subject of 'fisheries' being in the State List of the Seventh 
Schedule of the Constitution, the Committee feel that the task of 
developing t~ facilities for river fishing and sea fishing as sports 
in their respective regions' develop primarily on the State Tourist 
Departments. The Committee, however, sug~st that the Centre 
should, besides coordinating various measures intended for achiev-
ing inter-State Cooperative provide necessary guidance and help to 
the State in this regard. 

Reply of Government 

The recommendation has been noted and will be pursued with 
the State Governments. As a result of the Department's initiatives 
the Wild Life Board has created a Fisheries Wing to deal with this 
aspect. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I.(51) /68, 
dated 3-1-1970]. 



CHAPTER III 

RECOMMENDATIONS WHICH THE COMMITTEE DO NOT 
DESIRE TO PURSUE IN VIEW OF THE GOVERNMENT REPLY 

Recommendation (Serial No.5, Para: 1.54) 

The Committee need hardly point out that few countries in the 
World offer such a wide range of attraction to the tourists as com-
pared to India. They are, howevoar, unhappy to note the slow pro-
gress in the development of tourism in the country as is evident 
from the fact that the total arrivals in India constituted 0.12 per 
-cent only of the World tourist traffic in 1966 and 0.13 per cent only 
in 1967. In terms' of money while the total World turnover from 
tourism increased from Rs. 2,588.28 crores in 1958 to Rs. 10,597.50 
crores in 1967, India's share increased from Rs. 17.46 crores in 1958 
Rs. 25.23 crores only in 1967. That means, whereas the total world 
turn-over increased by 24.42 per cent during 1958 to 1967, India's 
share decreased from 0.67 per cent in 1958 to 0.24 per cent in 1967. 
On the other hand, the Commit~e note that countries like Iran, 
lVlalaysia, Japan, Singapore, Thailand etc. have made rapid pro-
gress in developing tourism. The Commi.ttee cannot help conclud-
ing that the performance has been unimpressive and that adequate 
attention has not been paid towards the development of tourism. 
The Committee also consider the target of attracting 6,00,000 
tourists by 1973 as too ambitious. Even the target of attracting 
2,19,410 tourists by 1968 could not be achieved as only 1,88,820 
tourists have visited India in that year. The Committee do not 
think that it will be possible to achieve the target set for 1973 unless 
vigorous and concer11ad efforts are made by the Central and State 
Governments and local bodies and the economic importance of 
tourism realised by all concerned. 

Reply of Government 

We agree with the observations of the Committee but as a 
Dozpartment are virtually powerless to remedy the deficiencies res-
ponsible for the low figures' of tourists arrival to India as compared 
to World tourist traffic. We do not h'we enough seats on ;>lanes, 
berths on trains, virtually no buses of appropr'ate standard. no 
proper cars, and totally inadequate hotel accommodation. There is 
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also the high cost of tra~l to India from main markets i.e., Europe 
and America. In the light of the reduction of our estimated Fourth 
Plan requirements of Rs. 84 crores to Rs. 25 crores our own esti-
mates of tourist aTrivals is only 800,000, but we have set ourselves 
a more ambitious working target of 4 lakhs tourists by 1973. Even 
this can only be achieved if Government as a whole decide to accord 
to Tourism the highest priority which the Estimates Committee 
clearly considers, it c;leserves., At themolI}ent Wih,are not able to 
handle groups of more than 25 except in the 4 main entry points 
Delhi, Bombay, Madras and CalCutta, and Agra, whereas charter 
groups of 150 to 180 are actually visiting neighbouring countries. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I.(51)f68, 
dated 3-1-1970]. 

Be~onunend.ation(Serial No. 25, Para: 4.14) 

The Committee feel that the Temporary Landing Permit which, 
is now valid for, 7 days stay in India, has lost all practicaJ. utility 
since in practice tourists prefer to take visas before they leave their 
country to save any embarrasment on arrival in ,India. The Com-
mittee therefore recommend that Government should examine the 
feasibility of waiving visa requirements for foreign tourists for 15 
days stay in this country as has been done by our neighbouring 
countries. 

Reply of Government 

The Department of Tourism agrees with the views of the Esti-
mates Committee and iEi convinced of the need for maximum liber-
lisation of formalities including the abolition of visas. Towards this 
end, the Department recommend the extension of the validity of 
the Landing Permit from 7 to 21 days which although accepted by 
the Internal Committee of Secretaries was *turned down by the 
Ministry of Home Affairs. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)f68, 
dated 3-1-1970]. 

Recommendation (Serial No. 44, Para: 6.70) 

The Committee are inclined to agree with the observations of thE>" 
Hotel Review and Survey Committee that the rates in hotels in 
India are comparable with those charged in many other Asian 
countries. They however, feel that Government should not agree 
------. -----

*At the time of fec;ua\ verf.caCon the Ministry of Tourism and Civil Aviation 
have stated th~t "th:s has been agreed to". 



to' upward reVISIon of rates, if it becomes absolutely necessary, 
should be done sufficiently in advance and information sent to \tar-
ious Travel Agencies. In this connection, the Committee regret 
to note that there has been quite some d/i!lay in the publication of 
Hotel Guide. The Committee feel that the Hotel. Guide should 
be brought out at regular intervals and Circulated.' to concerned 
parties. 

Reply of Government 

The remarks made by the Committee are noted. It as in 
order to ensure publication of the Hotel Guide each year several 
months in advance of the tourist season, that one of the regulatory 
conditions impo:::ed by the Department on approved hotels stated 
clearly that approval to any revision in tariffs must 'be obtained' by 
the establishment by the 31st of March each year to come into ef-
fect only on the 1st day of the following October. Unfortunately, 
although proformas for the submission of information on tariffs 
etc., were sent to the hotels in October, 1968 for submission before 
December, 1968, so that any changes in rates may be examined and 
approval conveyed by March, 1969, only 89 of the 221 hotels which 
were on the approved list at that time, responded. From the in-
formation ascertained from other sources it was found that 69 of the 
166 hotels approved by HRSC and to be listed in the Guide, have 
increased their tariffs without the prior approval of the Depart-
ment of Tourism. The Department is in the process of framing 
legislation to ensure proper controls. 

Action to deal with the defaults is being taken separately, but it 
will be appreciated that although publication in the Hotel Guide 
and its world-wide distribution means a good deal of publicity for 
the establishment, and although the regulatory conditions require 
them to do so, the response from them to provide the necessarv in-
formation has been poor. • 

A factual listing of Hotel Tariffs, 1969. has been prepared in spite 
of these difficulties and a copy is attached. Adequate steps will also 
be taken to prevent recurrence of the delAy in future years. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I. (51) /68, 
dated 3-1-1970]. 

ReIOOmmendation (Serial No. 48, Para: 6:.82) 

The Committee further recommend that traffic survey for the 
settin~ up of each motel may be made exhaustively and the econo-



mic of each motel worked out in detail before preceeding with the 
project. The Committee also suggest that effort, shou'd be made 
to resolve financial a·dministrative difficulties in collaboration with 
the Indian Oil Corporation so as to induce them to participate in 
the motel projects. 

Reply of Government 

The recommendations of the Estimates Committee have been 
noted and as advised, the Indian Oil Corporation will be consulted 
while determining the location of motels. It i-also proposed to as-
sociate the various Autonomous Associations in the country and to 
seek their advice while deciding on the location and economics of 
the'motel projects. Discussions have been held with the represen-
tatives of the Indian Oil Company last year on the que~·tion of fin-
ancial and administrative collaborotion with them. However, the 
lndia Tourism Development Corporation feels that it may not be 
practical and convenient to collaborate on financial participation basis 
as that would create problems of taxation and accounting etc. It 
is proposed that the India Tourism Development Corporation will 
arr~nge to provide the Indian Oil Company the necessary sites for 
the petrol pumps and service stations while the latter will provide 
facilities for refuelling etc., and arrangements for the sale of essen-
tial accessories and spares for motor vehicles. 

[Ministry of Tourism & Civil Aviation O.M. No. I-TPL-I.(51}/68, 
dated 3-1-1970]. 

Recommendation (Serial No. 49, Para: 6.93) 

The Committee are not satisfied with the progre<;, made in the 
setting up of youth h0stels, ho'iday homes, etc., WhICh can boost 
domEstic tourism tn fl great extent. They would like t.he Depart-
ment of Tourism to work out a phased programme in collaboration 
with State Governments and other authorities concerned for 1'1 ~ 
constr'.lction of youth hostel''', holiday homes etc. 

Reply of Government 

The Department recognis~3 the imp'lrtance of YC".Jth travel in 
national integration and the need to provide suitable inexp('nsive 
accommodation for groups of young people at important centres. 
With this end in view, a provision of Rs. 50.00 lakhs was made for 
Youth Hostels in the Draft Fourth Five Year Plan. On account of 
reduction in the Plan-outlay, this p~'ovi' ion has been reduced to 
Rs. 25.00 lakhs. The programme for the co.lslruction of Youth 



Hotels is being drawn up in collaboration with the Youth Association 
of India and the State Governments concerned. By the end of the 
Fourth Plan, the Depatment expects to complete the construction 
of *10 Youth Hostels in the country. 

In v3ew of limited resources, it is not possible for the Depa-rtment 
of Tourism to take up the construction of Holiday Homes. This 
kmd of accommodation must remain the responsibility of State 
Governments and voluntary organisations. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)j68, 
dated 3-1-1970]. 

Recommendation (Serial No. 69, Para: 8.58) 

The Committee are at a loss to understand why the r'epartment 
of Tourism have not informed the Railways about the likely re-
quirement of rail accommodation for the tourists during the Fourth 
Plan period. This indicates lack of proper planning and coordina-
tion. The Committee urge that necessary details regarding the pat-
tern of movement of tourists, their requirements of rail transport, 
likely destinations, etc'., should be worked out by the Department 
of Tourism at an early date and communicated to thp. Ministry of 
Railways to enable them to make necessary arrangements in that 
regard. 

Reply of Government 

So far the demand for special trains was limited to occasional 
groups arriving on lUXUry crui::es once a year. But the Depart-
ment has approached the Railways for bogies for a special train, 
and after first agreeing to make one available the Railways are now 
examining whether they will have to manufacture additional bogiE:S 
so as to make such a train available. However, the bu~k of our foreign 
tourist traffic moves by air on the domestic sectors. For individual 
tourists, however, the Railways are already providing special con-
cessions in the form of a 15 per cent discount on air-conditioYled travel 
and 30 days unlimited tra\-el by air-conditioned class on payment of 
a fixed amount. Following the liberalization of charter regulations 
and the introduction of new group inclusive fares, the demand for 
special trains has increased and we shall be able to make good usc 
of them if the Railway Board is able to meet our requirements of 
special bogiesltrains for the tourist trade 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)/68, 
dated 3-1-1970). 

------ ----
*At the time of factull veri ficat iO:l the MinistrY of Tourism and Civil Aviation 

h1V<! stated that/or '10' substitu~e '9'. 



Recommendation (Serial No. 77, Para: 8.82) 

The Committee are concerned to note that tbere has been un-
due delay in developing Chilkalake which has a great potential for 
tourist traffic. The Committee urge that decision on this project 
should be expedited. 

Reply of Government 

The views expressed by the Committee have been carefully 
considered. It is, however, regarded that due to limited resources 
which necessitate the adoption of a strict order of priorities, it would 
not be possible to take up any project for the develO1Jment of Chilka 
Lake during the Fourth Five Year Plan. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)/68, 
dated 3-1-1970]. 

Recommendation (Serial No. SO, Para: 9.30) 

The Committee note that a total allocation of Rs. 1.6 crores has 
been made for the Gulmarg Project and that a sum of Rs. 50 lakhs 
has been spent on this project by the Central and the State Govern-
ments so far. The remaining amount would be spent over a period 
of five years during the Fourth Plan. The Committee have been 
informed that the selection of Gulmarg as a winter spcrt resort has 
been made on the advice of international experts. They regret to 
note that the economics of developing winter sports resort at Gul-
marg vis-a-vis other places in Himachal Pradesh and U.P. hill dis-
tricts has not been worked out by the Government. The Committee 
are not sure whether the huge amount proposed to be spent on this 
project would be commensurate with the results achieved since 
Kashmir remains snow-bound for months together during winter 
and thus cut off from the rest of the country, with no good communi-
cation like dependable air and road services during the months of 
January and February. They also doubt whether winter sports 
facilities, created at such expense at Gulmarg will be taken ad-
vantage of either by the foreign tourists coming from Europe or 
America who have easy access to highly developed wint<!r sport 
areas in their own countries or near about or by domestic tourists 
with whom it is not popular yet particularly when during winter all 
modes of communications to Gulmarg are practically closed and 
when other essential facilities are lacking. The Committee are in-
clined to feel that the amount proposed to be spent at Gulmarg 
could be spent more usefully in jdentifving and developing other 
areas in Jammu & Kashmir itself or in other p~rts ')f the country 



which would result in attracting larger number of foreign tourists. 
This is all the -more pertinent in view of the reduction of financial 
allocation for tourism during the Fourth Plan and the need to deve-
lop more tourist sports rather than spend heavy amounts em one or 
two prestigeous 'projects like the Gulmarg Project. In t.he circum-
stances stated 'Sbove, the Committee would like the Government 
to evaluate the economics of this project carefully and to reconsider 
whether this project could be deferred for the time being. 

Reply of Government 

~or the reasons presented before the Committee which have been 
incorporated in para 9.20 of the Report, it was decided to develop 
Gulmarg as a Winter Sports .resort in preference to llther places 
in the Himalayas that have not been declared out of bounds for 
foreign tourists. Restrictions have been placed on the movement of 
foreigners to places beyond the Inner Line in U.P. and West Bengal 
which offer possibilities of developing winter sports though these 
places are not as easily accessible as Gulmarg. In Himachal Pradesh, 
Kufri is the only place where skiing is undertaken. Rut due to the 
shortness of season and restrictions placed by the nature d terrain 
coupled with uncertainty of snow-fall, winter sports at Kufri have 
limited possibilities of development as compared to their develop-
ment at Gulmarg, which enjoys better ski slopes, snow conditions 
and a longer season. The second place in Himachal Pradesh which 
offers possibilities of winter sports development is Sola!1f~ valley 
18 miles beyond Manali. But the place is even more remotely locat-
ed than Gulmarg and the basic infrastructure being nil, the invest-
ment will have to be of a much higher order than the provision made 
for the Gulmarg Project in the Tourism Plan. Here again the ski 
slopes at Solang offer limited possibilities, and the place does not 
offer as wide a scope of development as Gulmarg. 

As the basic data on physical features showed that quite apart 
from the intrinsic superiority of Gulmarg over other places as pos-
sible sites for developing winter sports, it was in effect the only real-
ly suitable place and therefore it was decided that we should not un-
dertake what would have been an expensive comparative study of 
the economic feasibility report on Gulmarg vis-a-vis other places 
suitable as winter sports resorts. The economic feasibility of the' 
Gulmarg Project however has been worked out in the Memorandum 
submitted to the Expenditure Finance Committee, which has ap-
proTed it. 
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The winter tr.affic by air to Srinagar has practicaly doubled in 
the last 2 years. There have also been less number of disruptions 
in the air service to the valley as compared with previous years. 
With the completion of the installation of ILS equipment at Srinagar 
.airport, and the expected convenient availability of better aircraft, 
it will be possible to maintain an air-link with the valley with mini-
mum disruptions. The completion of the Tangmarg-Galrnarg road 
has now made it possible to reach Gulmarg within 2 hours of land-
ing at the Sri nagar airport. The extensive publicity which flows 
from present developmental activities it will be possible to attract 
year-round tourist traffic to Kashmir Valley as the facilities to be 
provided will also be utilised by the summer tourist traffic. Simi-
larly, with intensive publicity, it should be possible to attract Euro-
peans, who go all the way to South America to ski, to jouIney to 
Gulmarg for winter sports. The number of skiers in the world is 
also growing at the rate of 10 to 12 per cent per year, and therefore 
the growing market of winter sports enthusiaosts needs only to be 
tapped to divert some of this traffic to Gulmarg. The Himalayas hold 
an attraction and there is no reason why this attraction cannot be 
profitably turned to fidvantage by inducing tourists to visit Gl1lmarg 
for skiing and other winter sports. 

Apart from the fact that considerable time, effort and money have 
already been spent by the Central and State Governments on this 
Project, the Department of Tourism is confident that given adequate 
financial support, Gulmarg can be developed into a winter sports re-
sort of international standard. There is thus no valid justification 
for deferring the Gulmarg Project for the present as suggested in 
the Report. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-U51) /68, 
dated 3-1-1970]. 

Recommendation (Serial No. 93, Para: 101).17) 

The Committee are distressed to nate that no serious attention 
has so far been paid by the Government to evolve suitable and ade-
quate forms of tourist entertainment even though this matter was 
examined by the Jha Commit~ee as ba~k as 1963 which made V.llu-
able suggestions in this regard. They are surpr:sed that in a vital 
matter of this kind the initiative appears to have been left entirely 
to the non-official agencies with the result that nothing much has 
beet} done in th:s matter since 1963. 
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Reply of Govenunent 

The views of the Committee have been noted and the subject is· 
receiving active consideration. However, action to create and sup-
ply adequate forms of entertainment to hotels, restaurants and 
other places frequented by tourists is a project which if undertaken 
by the Government will require a fullfledged Entertainment Cell 
in the Department of Tourism with professionally qualified person-
nel at all levels. The main deterrent to the implementation of 
this suggestion has been the inadequate staffing pattern in the 
Department. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51)/68, 
dated 3-1-1970]. 

Recommendation (Serial No. 94, Para: 10.18) 

The Committee realise that the bulk of the foreign tourists visit-
ing this country is from U.S.A., Europe and Australia, most of 
whom are from affluent sectors of society, with plenty of money and 
l~isure at their disposal and accustomed to some 'live' form of 
entertainment like cabaretslfloor shows etc. The Committee feel 
that the foreign tourists do not look forward to see cabaret etc. 
form of entertainment in this country which at best can be a poor 
immitation of what they are accustomed to see in their country. 
What they are really interested to see is a form of entertainment 
depicting the culture and tradition of our country and the manner 
in which our people entertain themselves. The Committee, there-
fore, feel that to go in for night clubs and cabaret e.tc. and import-
ing foreign artistes, therefore, even for a limited period would be 
a waste of effort and resources and is not in keeping with our 
culture. 

Reply of Govemment 

The views of the Committee have been noted. The position is' 
that in order to make the presentation of Indian entertainment in 
hotels and restaurants, a commerically viable preposition, the 
establishment has also to take into account the preference of 
domestic tourists who form a large part of the audience. The 
domestic tourists and local citizens are able to see the best forms 
of classical Indian entertainment at theatres and concert halls and 
therefore, tend to prefer something different in the form of light 
entertainment in the Western style. The foreign t.ourists however, 
very often do not have the time or the appreciation required to sit 
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through classical performances ,of Indian entertainment and there-
iore prefer to see the folk or light type of Indian entertainment 
capsuled for presentation as a cabaret. The requirement' is to 
evolve an attractive form of entertainment which will be appre-
ciated both by domestic and foreign tourists and it is in this area 
that efforts are being made to urge the establishments themselves 
char eo graph and present such entertainment. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-1.(51)/66, 
dated 3-1-1970]. 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES HAVE 
NOT BEEN ACCEPTED BY THE COMMITTEE 

Recommendation (Serial No. 1.9, Para: 3.66) 

The Committee note that there is no adequate arrangement to 
supervise, control and check the printing ana designing of tourist 
literature as a result of which many publications tend to be bulky, 
expensive to mail with, too many varieties added haphazardly and 
not enough demand for all of them. The Committee feel that it is 
necessary to rationalize the basis cf the printed publicity and 
accordingly suggest that the investment of money in printing of 
tourist literature should be properly examined and approved by a 
screening Committee of experts with instructions:-

(1) to suggest the number of publications to be printed, and 
whether it is absolutely essential to bring out the publi-
cation. 

(2) to approve the design, lay Jut, size, colour, page manu-
script, finished art work, transparenc:es and black and 
white photographs for each job. 

(3) to suggest textual contents. 

(4) to fix the date line of publications so as to avoid delays 
in printing and to avoid the publication becoming out of 
date. 

(5) to suggest periodically of publications and to approve the 
printers so as to avoid printing bottlenecks. 

(6) to deal with advertisements etc. 

The Committee are perturbed to note that the material appear-
ing in printed publications is not uptodate, and that there is no 
agency at the Headquarters to compile and scrutin.ize on a syste-
rna~ic basis the factual information which is being done haphazardly. 
The Committee would like to emphasise that the publicity material 
which is sent out should be of top quality. The Comm:ttee there-
fore would like the Government to evolve a scientific method for 
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collection, compilation and dissemination of uptodate tourist infor-
mation which being a work of a specialised nature requires a parti-
cular orientation. . 

Reply of Govemment 

Informal consultations are held periodically be,tween represen-
tatives of the Department of Tourism and the India Tourism Deve-
lopment Corporation with experts called in from reputed agencies 
whenever necessary. Every possible effort is being made to ensure 
that publicity literature is market-oriented. As the market is prI-
marily overseas and as its characteristics are continuously changing. 
a Committee of local experts to screen publicity literature may not 
serve a very useful purpose,. What is more essential is continuous 
feed back and de-briefing so that the Department is kept aware of 
the changing needs of the market from time to time. For collec-
tion, compilation, dissemination of uptodate tourist information, 
action has already been initiated and a Research Officer appointed 
in the Publicity Section. He will prepare a concrete plan to ensure 
systematisation in this field. 

[Ministry of Tourism & Civil Aviation O.M. No. 1-TPL-I.(51) /68, 
dated 3-1-1970]. 

Comments of the Committee 

Please see pa~as 1-3 of the report (Chapter I) 

Recommendation (Serial No. 89, Para: 9.62) 

The Committee would like to draw the attention of the Govern-
ment to the fact that Amarnath, Vaishno Devi in Jammu and 
Kashmir and Badrinath and Kedarnath in Uttar Pradesh are places 
which are visited every year by a very large number of pilgrims. 
As these shrines are situated in out-of-the-way places in the 
Himalayas the journey is not only difficult but hazardous and there 
are complaints of shortage of accommodation and other difficulties 
en-route. In view of their national importance and with a view to 
developing these as pilgrim centres of major tourist attraction, the 
Committee would like the Government to examine the feasibility 
of including these centres in the Part I Schemes to ensure easy flow 
of tourist traffic to these parts thus strengthening the fabric of 
national unity. 



Reply of Government 

In addition to Amarnath, Vaishno Devi. Badrinath and Kedar-
nath, there are many other pilgrim centres of national importance. 
The Department is aware. that these centres are visited by a large 
number of pilgrims every year so that adequate accommodation 
and other tourist amenities are necessary. The likely cost will, 
however, be very considerable. Lt will only be possible to include 
such schemes in Part I, if substantial additional funds are made 
available in the IV Plan. State Governments and the local bodies 
concerned would be requested to Improve the facilities to the extent 
possible. 

[Ministry of Tourism & Civil Aviation D.M. No. 1-TPL-1. (51) /68. 
dated 3-1-1970]. 

Comments of the Committee 

Pleas'e see paras 4-6 of the report (Chapter I). 

NEW DELHI; 
September 11, 1970. 
Bhadra 20, 1892,· (Saka)~ --

2089 (Aii) ~. 

M. THIRUMALA RAD, 
Chairman, 

Estimates Committee. 



APPENDIX 

(Vide Introduction) 

Analysis of the action taken by the Government on the recommen-
dations contained in the Nine:;ieth Report of the Estimates 

Committee 

(Fourth Lok Sabha) 

I. Total number of recommendations 

IL Recommendations which have been. accepted 
by Government (vide recommendations at 
S. No. 1-4, 6-18, 20-24, 2~3, 45-47, 50-
68, 70--76, 78, 79, 81-88, 90-92, 9~98 and 
99) 
Number 
Percentage to totaol 

III. Recommendation which the Committee do not 
desire to pursue in view of Government's 
reply (vide recommendations at S. Nos. 5, 25, 
44, 48, 49, 69, 77, 80, 93 and 94) 
Number 
Percentage to total 

IV. Recommendations in respect of which :replies 
of Government have not been accepted by 
the Committee (vide recommendations at 
S. Nos. 19 and 89) 
Number 
Percentage to tota,l 

DNP IGMG-LS. ll-2089 (Aii) LS-30-9-7D-1l60. 

74 

99 

87 
88% 

10 
10% 

2 



LIlT OF AUTHORISED AGENTS FOR THE SALE OF LOX 
SABHA SECRETARIAT PUBLICATIONS 

II- N_ of ApD. 
No. 

Apncy 81. Same of Agent 
No. No. 

ANDHRA PRADBSH 

I. Aadhn UlliftnitJ GOG .. l 
Coopcradft Storea Ltd .. 
WIlta1r (VllakbapatlWll) 

... G.R. ~patbJ Chett, 
1114 80u, Go Aeral M~­
lbaQu aad Nnn AI enta. 
Newpet, CbaDdrlliri. 
ClliltOOr Diltric:t. 

ASSAM 

J. " .. tt(D BOOk ne,et. Pan aaar. Gauhatl. 

BIHAR 
4. Amu Kitab Ghar. Peal j 

B .. 71. Diqonal Road. 
, .. ablldpur. 

GUJARAT 

t. Vita, SIORI. StaaoD ~CMd. 
ADaIId. 

•• n. New Order Boot 
CImPIDJ, BIll.· Bddp, 
AbmiDdak*l-6. 

HAIlYANA 

,. MI •• Prabhu Book Semc:e. 
Nal Sut.imaDdJ. Ga!laon, 
{RaJuaa). 

MADHYA PaADBSH 
I. MOdedl Boot HOUle. ShV 

VBu P ..... Indore 0ItI. 

8 

94 

1 

17 

3! 

14 

I, 

p. 11./ .. SUDderdaa GlanchaDd. 
~I. Glrpum Road. Near ., 
Prbacen Street, Bom~aH. 

10, Ta. Intemadonal Beat 32 
RGIIIe(Prlnte) Limited. 

p, Alb LaDe. Mahllma 
GaDdhI Road. Bombay-I. 

ll. The lDtenaat10aal Book &6 
Sornca. Deccu GymkhaDa. 

PoeD ..... 

I~. Charles Lambert lit Com-
pany. 101. Mahatma 
Gandhi Road. Oppoaita 
Clock Tower. Fort. 
Bombay. 

13. The Current Book HOllIe. 
Muuti Lane, Rqbunath 
Dldaji Stnet, Bombay-I. 

I,. l)occan Boot Stall. Fec-
pOD Collep Road. 
Poooa-4. 

MYSORE 

16. MI •• Pcoplea Boot WOUlO, 
Opp. Japamoban Palace, 
MYlore-I. 

RAJASTHAN 

17 lofonaatiOD CAuute 
• Gonrnment ofRajuthan. 

Tripolia. lei,. Oit,. 

UTT'AR PRADBSH 

18. Swutik lndultlill WodIa. 
", HoU Street. M..u' 
City. 

Ip. Law Book Gompao,. 
Sudu Patel Mus. 
AIlababid-l. -

YBST BBNGAL 

10. Granthaloka. 5/r. Amblca 
Mookhafee RCIId. BeJaba-
ria. &4 Parp1l& 

II. W. Newman. CcxnpuaJ 
W •• 3. Old Court HOUle 
Street. CaJcutta. 

n. Firma K. 1.. M.khopadhJS,. 
6/IA. Banchharam Atr.r 
LaDe. Cakutta-Ia. 

33. MI .. Mukhcrtl Book HOUle. 
8-B. Dutr LaDe, eu:a.a t. 

30 

60 

16 

:a 

41 

10 

.. 



SI. Name of Alent AgCllC7 SI. Name. of A,ent Apney 
No. No. No No. 

DELHI 33. Oztord Boot a: Stad0Der7 68 

24 
Company, Scindia HOIII., ,aIn Boot Agau:y, Con- I! Conn-Ibt PlIce, NIW 

naa,ht PlIce, New Delhi. Dclbi-I. 

3~. Sit Nualn "SOUl, 3141, 3 34. People', Publlahlng HOUIII, 76 
Mobd. Ali Buu, Mor! RanI IbIDaI Roed, Naw 
Gate, Delhi. Delhi. 

,. Atma Ram " Sona, Ka.b- 9 IS· Tho UnIted Boot Aaeucy. 8S 
mere Gate, Delbi-6. 48, Amrit KIur MuDt, 

PIhu GGi, New DeIhL 
27. ,. M. ,alna " Brothm, II 

Mort Gate, DeIhL 16. Hind Boot HOUle, b, 95 
lanpetb, New DeIhL 

:a8. TheCentral New. Agency, J j 
17. Bootwell, ", San' NanD- 96 23/po, CoIIDauabt Place, 

New Delbl. karl Colony, KinaIwIr 
Camp, DelhI-iI. 

:a9. The Bng1l.lb Boot Store, ~o I4ANIPUR 7-L, CoJmauabt.ClrcuI, 
Rew Delbl. IS. Sbrl N. Cbaoba ~b, 77 

Newa~,Ramlal 
30. Labbml Boot StOnl, 420 :13 Hl&h chool Amaat, 

Municipal Martat, ranpath, Impbal. 
Raw DelhI. 

AGHNTS IN FOREIGN 
31, BabreI Brotben, 188 Laj- n COUNTRIES 

petral Martet, DelbJ-6. III. Tho Secretary, EatablJab.. 

'ayana Boot ~ Chap-
ment Department. The 

33. 66 High Commiulon 01 IndIa, 
parwala Kuan.' Baab, IndIa HoUle. AJdwyc:b. Saw DtlbI. LONDON \V.e.-2. 
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